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12.53 hrs.

BUSINESS ADVISORY COMMITTEE
- THIRD RErORT

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND LABOUR
{SHRI RAVINDRA VARMA): I beg
1o present the Third Report of the
Business Advisory Committee.

SHRI HAR] VISHNU KAMATH
{Hoshangabad): Sir, on a point of
clarification. Please refer to para-
graph 7 of the Report which has been
submitted to the House, It i3 a very
curioug anqd rather intriguing para. It
says:

“The Committee noted in this
connection the 14th Report of the
Committee on Private Members’
Bills ang Resolutions (Third Lok
Sabha) was adopted by the House
on 8th March 1963.”

—that is, fourteep years ago. But the
successor Committee. . . .

MR. SPEAKER: On what s he
speaking?

SHRI HAR] VISHNU KAMATH:
On the Report of the Committee on
Private Members’ Bill and Resolutions.

MR. SPEAKER: This j; the Report
of the Business Advisory Committee,

pu—

12.54 hrs

MOTION RE ANNUAL REPORT OF
UNIVERSITY GRANTS COMMIS-
SION FOR 1975-76—Contd.

MR. SPEAKER: We will now take
up further consideration of the Annual
Report of the University Grants Com-
mission . Shri Lakkappa will continue
his speech.

SHRI K. LAKKAPPA. -(Tumkur)
Mr, Speaker, Sir,.this is @ good op-
portunity for me fo congratulate you
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on your elevation as Speaker. It is a
matter for pride not only for Karna.
taka but for the entire country. I
wish you all success.

When I was speaking on this very
important subject, my hon. friend,
Shri Mavalankar, interjected me.

The other day I was referring to
the functioning of the Business Man-
agement Institute gt Bangalore, The
demand js fully justifieq that it ghould
come within the purview of the Uni-
versity Grants Commission as the
Education Ministry is spending crores
of rupees on this Institute, and there
is need to control the squandering of
money by this Institute. I have got
all the relevant record with me. I
hope this Ministry would exercise
diligence and prudence to probe into
this matter immediately.

There is gne Dirdctor, Mr. Ramas-
wamy, who is the head of this In-
stitute to which the Education Minis.
try provides Ris. 18 lakhs. The Karna-
taka Government has given them Rs.
30 jakhs as developmental grants
together with 100 acres of land free.
Ag this is taxpaver’s money, the
Director of the Institute cannot act
according to his whims and fancies,
by-passing the rules and regulations
of the Institute.

Corrupt practices are prevailing
there. More than Rs. 5 lakhs have
been squandereq out of the buiiding
fund by way of hiring of buildings
and showing patronage to a few peo-
ple. Irregular and illega; procedures

have been followed. Bangalore is a—

naturally air-conditioned city, but Rs.
3.35 lakhs have been spent there on
air-conditioing the residence and
office, and Rs. 2,771 have beer paid as
rent to a building without oceupying
it. Rs. 1.3 lakhs have been advanced to
the landlerd, and Rs. 8,000 has been
charged as brokerage; Rs. 232 lakhs
‘have been paid for a ‘temporary build-
ing and renteq premigzes; svhily the
actua] cost is only ote-third of‘_thi_s
N B
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Is there any piovision that has been
made by you for distribution of liquor?
Their liquor ang entertainment charg-
es come to Rs. 59,000, There are three
guest houses and a huge expenditure
is incurred on them. Opn the plea
that the doctor is not available, re-
imbursement is made merely on the
basiz of a certificate gigned by Mr.
Ra.naswamy. His gsteng spent Rs,
1900/~ on cigarettes. Mr, Morarji Desai
is very much opposed to smoking.
There is a tax on bidi, tokacco &nd
cigarettes. But tHis gentlemap is
freely indulging in these things. All
the money has been spent on liquor
and cigarettes. The Director's secre-
tariat consists of 12 people. Furnishing
his residence ie bed-spreads have
cost Rs. 4600/-. Items worth lakhs of
rupees have been purchased without
quotations. There ig a fleet of Ford
cars. Where is the pecessity for Ford
cars? There are jeeps, mini-buses, 2-
wheelers and auto-rickshaws and
what not.

MR. SPEAKER: Mr. Lakkappa, how

much more time are you likely to
take? '

‘SHR]I K. LAKKAPPA:
quested for half_an-hour,

I had re-

MR. SPEAKER: You will have 5
more minutes. The House now stands

adjourned for lunch, we will re-as-
semble at 2 o' clock,

13.02 hrs.

The Lok Sabha adjourned for’ lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch at Five Minutes past Fourteen
of the Clock.

[Samx Triore CHAUDHURI in the Chair].
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MOTION RE. REPORT OF UNIVER-
SITY GRANTS COMMISSION, 1975-
76-Contd.

SHRI K. LAKKAPPA (Tumkur):
Mr. Chairman, Sir, yesterday, I was
referring to the corruption prevailing
in the Indian Institute of Management,
Bangaloe. Of course, I was not cast-
ing any aspersion gn the Ppresent
Minister, But, I think, he has geen
the situation prevailing there and I
hope that he woulq take all possible
precautions and measures to remove
this corruption. Previously, he was
also doing something about jt. Aa
enquiry was ordered against the
Director of that Institute. ln orde: to
cover up that enquiry the person who
was holding that enquiry, his daughter
was offered a seat in the MBBS
course in the Institute. Therefore, the
enquiry was washeq away. So, such
things are prevailing in the education
institutions.

* In order to enable that Institute to
run smoothly, certain guidelines have
to be issued. Why can you not take

it gver under the UGC's control? Why
should there not be g separate body
for this because a lot of public monay
is being wasted? Usefu] suggestions
have been made in the Report of the
UGC, including that of bringing nor-
malcy and discipline in the institu-
tions. If at all anything that has peen
done by the previous Government is
that g certain amount of discipline
was brought in 1975-76. Certain radi-
cal reforms have been suggested.
These reforms ghoulg reflect the so-
cio-econgmic conditions prevailing in
this country.

This country sghould be able to
ju.stify the type of education that we
require. In this connection, I would
lise to invite your attention to the
universities which are in States, We
have to understand the purpose of our
education gnd then a comprehensive
programmme has to be drawn up
through universities, Nowedays, we
have been seeing that there ig no aim
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and object for which they are com.
ing up and absolutely there is no
sanctity attached to them. There are
no norms, po guidelines have peen
proposed, The administration ig not
running properly. I quite appreciate
the eminent persong who head the
UGC.

My friend on the other side was
talking gbout the (ard-holder. I
strongly protest against this, That is
not the gpirit in which the Janata
Party is expected to talk. I think
even the Janata Party, those Wwho
supported the so-called tota] revolu-
tion, know how the students jin Bihar
are treated by the present Govern-
ment. It is very shocking. I have
received a copy of a letter written to
the Home Minister, Mr. Charan Singh,
about the conditions of the students in
Bihar. They have narrated their
story in this letter earnestly and
frankly. It is said in the Memoran-
dum:

“THE HUNDRED DARKEST
DAYS IN ANY REGIME SINCE
INDEPENDENCE,

“It is shocking and  surprising
that the Janata Party which cham-
pioned for freedom and which
claimeg that freedom is there for
people and in particulay youth
which gtood by you in bad days....
Please do not forget this you can
never suppress the student com-
munity in this country. In your
hundred days you have not protect-
ed the journalists and the Harijans,
labour has been shot dead for de-
manding their rights and now you
have arrested 800 doctors in Bihar.

This is in Bihar where Janata Party
is in power. My friend, Mr, Karpoori
Thakur is the Chief Minister there,
and under the very nose of Mr. Charan
Singh, these thingg are happening 800
doctors have been arrested in Bihar.
The memorandum further says:

“We demand withdrawa]l of all
the cases against doctors and Te-
Jease &rem jail within three days.”
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They have further said:

“In your manifesto you have pro-
mised ‘the vight to recall’. Please in-
troduce it immediately. Failing to
comply with this request, the Chatra
Sangharsh Sam:ti will give a call {o
the youth and students of this coun-
try to paralyse the functioning of
this Government....”

Not only this, they have demanded
President’s rule in Bihar. Thig is the
situation about the student community
800 doctors have been arrested and
detained without assigning any reason.

MR. CHAIRMAN: Please try to
conclude.

SHRI K. LAKKAPPA: Sir, 1 come
to the affiliated colleges. In my State
there are a number of such colleges,
engineering colleges and medical col.
legeg which are run by the private
people and which are affiliateg to the
University. Is there any check or
control over them, gver the malpr-
actices prevailing there? There is
the capitation fee. There is the stu-
dents’ unrest. Even in educational
institutions para-military organisations
are operating. Parochial, communal
and all sorts of chauvinistic tendenci-
es have been engineerg through these
institutiong which are controlled and
patronised by one community. That
is why I have brought a Bill for aboli-
tion of caste system in the country,
Bihar, Uttar Pradesh and evem my
State are among the caste.ridden
States. Under these circumstances,
how can you bring about the sd-called
tota] revolution which you are talk-
ing apout? It is very necessary that
the parochial atmosphere and the
tendencies which are regional in char-
acter ghould pe done away with. In
educational institutions, para-military
organisations should not be encourag-
ed. What happened in the Banaras
Hindu University? There was a stu-
dent unrest. This giving of political
patronages and comnifMercialisation of
universities should be stopped. The
University Grants Commission has
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made certain suggestions, On the
basis of those suggestions, I wani to
know, whether the present Govern-
ment is thinking of giving any guide-
lines about the quality of education,
about the standard of education,
about bringing discipline -among stu-
dents and about appointing good pro-
f:ssors and lecturers. In affiliated
colleges, lecturern; belonging to their
own community have been appointed.
You can make an inquiry into that.
All these thingg are there. There
kave been political appointments of
Vice-Chzncellors, Whether the pre-
vious Government did it o whether
you are doing it, it matters little. We
do not agree with thut sort of thing.
Freedom in the academic sphere is
very necessary; that free atmospnere
is very necessary.

The Kothari Commission’s report
has been by-passed. Nothing has
come out so far. Wil] the Minister
say something on that?

Another point ig about the weaker
sectiong of *his country. They are
having a dual standard in education,

The people belonging to the weaker
sections do not get justice. Only the
affluent class get admission in  the
universities. Universities should be
established in the rural areas. There
has been g mushroom growth of uni-
versities only in big cities. What will
happen if you start universities in
rural agreas? By starting universities
in rural areas, you can encourage the
Harijans, minorities and other people
belonging to the weaker gections. Can
you show me one university where a

. Harijan is the Vice-Chancellor?

I would therefore respectfully sub-
mit that the hon. Minister, who is a
new Minister, should not play a
‘Padmanabha’ role (that is, of help-
lessness) jn the Ministry but ghould
take a dynamic attitude and make a

- dynamic approach and see that the
-guidelines which are there are mer-
cilessly implemented. At the same
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time, if you want to give other gui-
delineg for revamping and restructur-
ing the whole atmosphere of the Uni-
versity, it can be done: it is very
necessary that new dynamic guide-
lines shoulq be jssued by the Janata
Government

I hope the Minister will do all trat
this necessary. With these words, 1
conclude.

PROF. DILIP (CHAKRAVARTY
(Calcutta South): I consider that, in
laying the Annual Report of the U.G.C,
and making any submission oa the Uni-
versity Grants Commission as a very
useful body, mention must be made of
the services rendered by Shri C. D.
Deshmukh and Prof D. S. Kothari.

1 have to draw the attention of the
House to our previous performance. It
seems to me, as a teacher. that educa-
tion, teachers and students often seem
to be a forgotten factor—and this can
be applied to the previous House
which did not discuss the Annual Re-
port of the UGC for the years 1973-74
and 1974-75 and did not discuss the
University  Grantg Commission’s
affairs at all for the whole year of
1976. Of course, this is what can be
expected of the Indira Government:
Possibly they were too busy propagat-
ing to the world outside that Loka-
manya Jayaprakash Narain and others
who were put behind bars were trai-
tors and they had therefore no time
to apply their mind to the problems
of teachers, the Universities and the
students.

Section 12 of the University Grants
Commission Act guggested, amongst
the functions of the Commission (in
fact, these are the major functions)
the promotien and coordination of
University Education and determina-
tion and maintenance of standards of
teaching, examination and research in
the Universities. If one looks at the
functioning of the Universities in this
country, there are two types of univer-
sities in our midst. -A large number
of them happen to be State Universi-
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ties and the otherg are Central Uni-
versities, If one goes deep into the
problem and considers the per capita
expenditure on studentg in the State
and the Central Universities, one
would find an appalling discrimina-
tion going on in educational matters in
this country for the last 30 years. Nc¢
steps have ever been taken nor, I be-
lieve, ever been suggested by the for-
mer government to remove the dis-
parities between the State and Central
Universities. I consider that the UGC
and also the Government of India, in
the Ministry of Education, should ap-
ply their mingd to this situation, The
University Grants Commission’s latest
pay-scales are supposed to be in ope-
ration in this country since January 1,
1973—of course it wag delayed by the
Union Ministry of Education and they
could announce it only tweo vears after
the recommendations were submitted
to the Government of India—but even
today many Stateg are yet to accept
these new pay-scales. Some States
have already accepted them but only
in principle and just a few of the
States in India have started imple-
menting the same.

You will be surprised to hear that
the teachers of Assam were sent to
jail for demanding the implementation
of the UGC pay-scales as accepted by
the Government of India. Some of
them had to spend more than two
years in jail. Prof. Ajit Sharma, who
was my co-worker. while laying the
foundation of the Assam College Tea-
chers Association, was in jail long be-
fore the emergency and he could come
out only in February, 1977. What was
his crime? He had demanded the
implementation of the University
Grants Commission scales as recom-
mended by the Government of India
for the teacherg of Assam., The situa-
tion wag allowed to deteriorate. This
"“wag the position in many States, not
only in Assam,

As regards the recommendations
themselves, while making these récom-

- mendations for the new scales, they
*" made certain innovations. ‘While ‘giv-
" ing some financial benefits, they took
away the right of the teachers, even
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the competent ones among them, to
serve upto the age of 65 years. No
amount of persuasion could work
with either the University Grants
Commission or the Union Ministry of
Education ineluding the then Minister
of Education, Shri Prof. Nurul Hasan
—1 will come to him later—who was
always talking of maintaining stand-
ards. They could never listen to the
logic of the situation, Even in the
case of teachers whop were recognised
as good teachers and who had proved
beneficial to the students, the tenure
of their services was cut to the tune
of five years.

I would algg like to point out the
plight of the teachers amidst us who
were political sufferers and freedom
fighters. In many of the Government
departments as also Public Undertak-
ings, persons who were political suffer-
ers are given an extra benefit of time
in their respective jobs upto a maxi-
mum period of five years. This has,
however, not been done in the case of
teachers all over India in spite of our
repeated reminders both to the Uni-
versity Grants Commission ag well as
to the Union Ministry of Education. I
would request the hon, Minister for
Education to consider this aspect of
the problem also.

I would now like to touch on the
point of security of service of teachers
and non-teaching staff. It is only in
three States in India where the State
Governments have enacted legislation
concerning security of service. Though
these are defective legislations, yet
there are legislations in three States
including West Bengal. I would sug-
gest that similar legislations should
come into being in all the States of
India, if we really mean business, if
we really desire that the teachers
should give of their best to the young-

- men under their care.

“While considering or recommend-
ing the pay-scales for teachers, the

" University Grants Commission along

with the pnlon Mmzstry for Educa-

_ tion were required to consider the pay-

“scales for Librariang and Physical In-
structors, but our appeals to them in
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the past have failed to elicit a clear-
cut positive recommendation uptil now
of new pay-scales concerning the Lib-
rariang and Physical Instructors.

Further, Sir, it is appalling to note
that there are States, where the Uni-
versity Grants Commission pay-scales
which were announced as early as
1957 have yet to be implemented and
the teachers are always in arrears in
getting their dues. There are teachers,_
who do not receive their salaries re-
gularly. I believe the teachers are
the only lot in gur midst -who go with-
out receiving their monthly pay pack-
ets regularly. It is no good to suggest
that people are not aware of these
problems, but as we think of the sol-
diers only in time of war we think of
the teachers only at the time of con-
vocations. Now, one more day has
been added, that is, the 5th September,
the birthday of our ex-President, Shri
Radhakrishan. On that day we invite
to distressed teachers, demonstrate
them from the dais and offer them
some pittance of Rs. 500 or Rs. 1000.
1 would submit to the House
—create a situation go that not a single
teacher is called upon to come for
this type of begging. 1 remember a
tussle with one of the former Educa-
tion Ministers of India. I had come
with 10,000 teachers on the streets of
Delhi demonstrating and demanding
new pay-scales in the year 1966, I
wag told that teachers should not give
expression of their protests through
demonstration asg thig might lead to
indiscipline. I reminded the then
Union Education Minister that a tea-
cher who fails to protest against
wrongs done is a teacher who ig not
fit to educate our young hopefuls, is
not fit to instil character in them. We
are not supposed merely to teach on
the basis of the syllabii proposed but
alsq to teach something else and that
this protest demonstration was in the
context of a firm written commitment
by the then Government of India that
the pay-scales of teachers would be re-
vised. It was not done on the plea of
insufficiency of funds. At the s
time the pay-scales of Clasg I adminis-
trative service-holders in the gowern-
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ment Were revised. That is an old
story. 1 need not repeat and waste
my time and the time of the House.

Now, regarding the management of
private colleges, these colleges are
there all over the country. There is
one college at least the guthorities of
which spoilt more than a crore of
rupees. There are colleges like that
spread all over the country. Inquiries
in depth must be undertaken so that
we can know and really change the
situation. While the teachers, and
educational workers and the non-tea-
ching staff are allowed to starve, there
are persons who, by taking advantage
of the great traditions of some of our
institutions, have become academic
traders. They are neither educa-
tionists nor academicians. They deal
with academic trading. This should
be given a go-by as the teachers can-
not live merely on a diet of promises.

There is a lot of corruption and
wastage in the field of education, not
emanating from the teachers nor from
the students but from a class of peo-
ple, specially interested in exploiting
education, without doing anything for
education.

Now, I would point out to the con-
djtions of one of our oldest universi-
ties in India. That js the Calcutta
University. You are aware that the
Calcutta University caters to one-tenth
of our student population in the coun-
try. The total student population at
the moment will be around 24 lakhs or
a little more than that. The student
population for which the University of
Calcutta caters is more than 2,30,000.
A few years ago, on behalf of the
University of Calcutta, we came in
a deputation to the University Grants
Commission and also the then gov-
ernment. A committee was formed
with the concurrence of the Govern-
ment of India, Ghani Committee
which went into the problems of the
University of Calcutta. Now, some-
thing remains to be done both from
ihe gige of the University Grants Com-
mission as also from the side of the
Unioyp Ministry of Education. Other-
wise, we cannot stop this morass
which is now enveloping the Univer-
sity of Calcutty, one of qur premier
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universities, and .implement the recom-
mendations of the Ghani Committee.

About the Jawaharlal Nehru Uni-
versity, it is a Central University.
Yesterday figures were mentioned and
it was quoted from this book. 1 also
can gquote them but not tg waste the
time of the House, I am not quoting
them but I should like to mention that
the per capita expenditure of a stu-
dent in the Jawaharlal Nehru Univer-
sity is the highest in India. Figures
were quoted yesterday. I am not
quoting them again but all of us know
how this Universily, the fzvourite
child of the former government of
India is functioning. Before going
into the details, I would refer to clause
28 of the second schedule of the Jawa-
harlal Nehru University Act.

Clause 28 reads—

“Notwithstanding anything con-
tained in statute 27, the Executive
Council may invite a person of high
academic distinction anq profes-
sional attainment to accept a post of
Professor or Reader in the Univer-
sity as the case may be on such
terms and conditiong as it deemsg fit
and on person agreeing to do so,
appoint him to the post.”

It is something like our former Edu-
cation Minister Prof. Nuru]l Hasan
chosen as a Professor of Delhi on a
salary of Rs. 3,000, in a. supernume-
rary post without passing through any
selection committee and this gentle-
man wag presiding over the destinies
of education of India for quite a num-
ber of years. It was through this
Clause 28, nearly 200 appointments
had been given to the Jawaharlal
Nehru University.

My {friend, Shri Mishra, from our
side yesterday pointed out certain
things. He referred about the politi-
cal affiliations of certain persons. I
am not interested in mentioning the
political affiliations of any person.
But I am interested in the capacity of
a person who can deliver lectures
from which the students can benefit.
There should be no other considera-
tion then this.

Jawaharlal Nehru Unjversity, tak- .

ing adviintage of this clause, giving a
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go-by to Clause 27, have appointed
nearly 200 teachers, professors, Rea-
ders, etc. And obviously people with
poorer qualifications have been ap-
pointed. My hon, frienq Shri Mishra
is right. They took into consideration
political affiliations and all that. Shri
Sathe is not here. I brought for him
many more documents. I wish he
should have been here. These things
have to be looked into.

I have great respect for the Univer-
s.ty Grants Commission, but the Uni-
versity Grants Commission also failed
to point this out. They were approv-
ing partners,

There is great corruption in the
Jawaharlal Nehru University. Gov-
ernment of India allotted nearly Rs. 4
crores for construction of buildings,
etc. How have these constructions
taken place? Most of the money has
already been spent. The Xaveri
Hostel, for example, and the Dinning
Hall for the students of the Jawahar-
la] Nebru University collapsed within
one year after its construction was
complete,

A protesting voice also came from
my friend Shri Lakkappa. He is also
abszat. Here is a genuine prievance
of the students. They gave represen-
tation and memorandum to the Gov-
ernment, to the U.G.C. demanding an
enquiry. This is a fit case to institute
an enguiry and the Chief Engineer,
who was incharge of all these con-
structions has built up a big house in
West Patel Nagar. Let the veracity
of thig statement be verified by
making a sifting enguiry. The Chief
Planner of all this ig a notable person:
He is demanded to visif abroad—
foreign countries twice or thrice a
year. Everybody js acquainted with
him—Shri Munish Raja.

I started by saying that I have great
respect for the performance of the:
University Grants Commission. But I
would like to state one particular ex-
perience and then I shall resume my-
seat, '

There is a good scheme of the Uni-
versity Grantg Commission known as
C.OS1P. (College Science Improve-
ment Programmé}. There was a sub-
committee attached to the UG.C-
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known ag College Committee. I was
made a Member of the College Com-
mittee and I had the honour to attend
only one meeting—the first meeting
of the College Committee. Myself
along with some others raised the
question of extending the benefits of
C.0SI1P to Humanities algg in colle-
ges all over the country. And that
wag one of the recommendations but
the College Committee never met for
the second time. This is wastage of
public money. There were many
more recommendations which, I be-
lieve, were never considered. I wish
to draw the attention of the hon.
Minister and, through him, to the
U.G.C. Where there are many cxceilent
officers who have had many problems

and, possibly they would like-to do

many things if they were permitted
to do them. That is how things move.
At least there arp certain aspects of
the problem under their charge.

I started by saying that the students
along with their teachers seemed to be
forgotten factor: the U.G.C. tried to
do something to help our students in-
cluding the weaker sections amongst
them. I know it. But, the same
should be strengthened. =~ Otherwise
no real benefit can acerue to the stu-
dents.

Sir, it is.interesting to note that my
friends from the opposite side were
angry. On the last occasion, when our
Finance Minister stated that the State
Governments squandered away Rs. 400
crores all over the country. And they
became angry when my friend Dr.
‘Subramaniam Swamy pointed out to
them that during the ‘emergency or
during the Indira regime, it had made
little economic progress. Prof Hasan
spoke on the U.G.C. last time as Edu-
cation Minister on 6th August 1975. He
said that he supported the report of
the U.G.C. and informed that the rate
.of admission of students has outstrip-
ped the rate of economic growth
which was very &slow. When Mr.
Sathe from that side Yesterday tried
to make out his case there was gbjec-
tion to the introduction of the new

" mpattern- of education (104-2+3) and
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he was lamenting and asked: where-
from the finance would flow?

It was not this Government which
introduced this scheme; it was not this
Government which promised large
financial allocations to the States.
Many times ¢he former Depuly Minis-
ter, Shri Arvind Netam both inside the
House as well as outside promised
large allocations from time to time
and promised that large funds would
be available to the States if they only
agreed to the introduction of the new
pattern. But, now, we are already in
the midst of it. The hon. Minister of
Education can suggest how tg get out
of this.

MR. CHAIRMAN: I want to tell
you one thing. Here I have many
names with me. But, I am placed
with a difficulty. The Business Advi-
sory Committee recommended the
time for four hours for the discussion
of this Report of the 1J.G.C. We have
now nearly exhausted the balance cf
time. . Also the Minister has to reply.
He has indicated that he will require
about 45 minutes.

SHRI VAYALAR RAVI: (Chirayin-
kil): You can extend the time.

PROF. P. G. MAVALANKAR
(Gandhinagar): May I make a small
submission to the House? When the
discussion on the report of the U.G.C.
was going on, ynfortunately it was in-
terrupted by a number of other things
and so, we could not have a sustained,
good and continuous debate. This is
an important debate. Ang if, the
whole House agrees we may extend it
upto 5 O'Clock. 1 hope the Govern-
ment will be agreeable, this being an
important subject.

SHRI K. S, CHAVDA (Patan): Sir,
the House Committee has already fixed
four hours for discussion of this re-
port of the U.G.C. If he wishes of
the House are to extend this by half-
an-hour. that can be done,

PROF. P. G. MAVALANKAR: No,
No. We want more time for this,

SHRI K. S. CHAVDA: Or else,

fortyfive minutes can be given.
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THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): I will take half an hour and let
them get 15 minutes from my time.

SHRI K. S. CHAVDA: If you ex-
tend this by one hour, the other busi-
ness can be taken up.

SHRI VAYALAR RAVI: Sir, we
may go upto 5.30 P.M.

MR. CHAIRMAN-: Is it the pleasure
of the House that the debate on UGC
report may continue upto 5.30 P.M.?

SOME HON. MEMBERS: Yes,

MR. CHAIRMAN: So, it is agreed
that the debate on UGC report will
continue upto 5.30 P.M. The Minister
wil] reply to the debate at 445 PM.

SHRI C. K. CHANDRAPFAN (Can-
nanore): Sir, the discussion on the
UGC report given an opportunity to
this House to discuss the problems of
higher education. Within the limited
time at my disposal, I would like to
bring some of the important problems,
which I think the higher education in
our country is facing today. If you
talk in absolute terms, namely, in
terms of admission of students in the
universities and the great number of
universities and colleges, I must say,
the performance was good.

One of the very important problem
to which I would like tg draw the
attention of the Minister is that we
have a lopsided approach ip deciding
the priorities in our education. It is
not only in the matter of higher edu-
cation but, I think, the Minister wiil
also agree that after Independence the
country failed to provide any oppor-
tunity of education to large sections
of people who are still ijlliterate.

Then there is the problem of drop-
outs. When you come from the
Higher Secondary stage to University
Stage, you find that a very few
fortunate elites in the society get an
opportunity to have university educa-
tion. This is the reality in our
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country today. I know that some
have-nots get a chance for school
education but if you take the figure o!
such students in the university thewr
number ig very very low. It is in
this background that I want to say
that the Central universities are
squandering public money.

Since there is lack of time I am not
going into the details. I find that on
a student of the Jawahar Lal Nehru
university, the country spends nearly
Rs. 10,000 per student, whereas a
student in Ranchi University i Bihar
gets Rs. 145 only. I do not think this
is a very good distribution of public
money for education and the Minisler
might explain it like this that for the
Central University, the whole ex-
penditure will have to be borne by
the Union Government. That is an
argument he may put forward. But
my point is not against the Centra:
University. These Central Univer-
sities if they become £eats of learning,
centres of academic excellence. th=n
there is a point ip spending money.
But I think, ag it is today, the Central
Universities cannot claim that credit,
So, 1 think a second look is necessary
in regard to the functioning of the
Central Universities. I do not say:
serap them altogether. But make them
centres of academic excellence by im-
proving their standards, ete.

Now one thing which i worrying
me and I am sure the country also, is
the comme:rcialization in the field of
education. I find certain valucs get
distorted. @ For example, a studcnt
who wants to get an admission in the
Engineering College or in the Medical
College learns first to give bribe to
the management and you cannot ex-
pect him to be gentleman after coming
out with a Degree Certificate. He will
try to earn that money—as capitation
fee—by any means. I am not sug-
gesting any drastic step that you
should immediately nationalise all
these institutions, But this commer-
cialisation business in the educational
field should be stopped. Then the role
of the private management should be
gone into in all the seriousness it
deserves.
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Another problem is that a wide gap
is developing between the education
in the rural areas and in the urban
sector. Perhaps, the example which I
have cited—the expenditure of a stu-
-dent in JNU and that of a student in
the North Bihar TUniversity—indi-
cates that this gap should be bridged.
‘There is another very important
question, that is, educated unemploy-
ed. It shows the purposelessness in
the attitude of the students which
may result in frustration and ulti-
mately it may lead to a lot of proh-
lems in the country. Then, there is
no use of accusing that the students
are indisciplined ang they are irres-
ponsible to the country. So, for the

problem of educated unemployed, a
solution should be found and the
priority in the Government's plan
should be given to this and the Min-
istry should come forward sp that
‘there shoulg be proper manpower
planning and that manpower planning
in relation to the overall planning in
the country.

The other problem is about the

language—the medium of instraction.
It is unfortunate even today in the
higher seats of learning, our mother-
tongue is not getting its proper place.
I am not a fanatic to say tha- stu-
dents should learn only in their
mother-tongue and no other foreign
language or the national language
should be learnt. That is not myv
peint. My point is that if you want
to impart knowledge to a student,
then the best way would be to impart
him that knowledge through his own
language, the language which has the
smell of the earth, where he has been
born—will make him understand the
subject that he wants to learn. But
at the same time we must give proper
place to a foreign language as a
library language and thep the national
language, surelv Hindi, wil] have its
-own place. But the three-language
formula should be implemented with
al] earnestness so that not only it will
improve the quality of education but
it will contribute to the strengthenmg
«of nationa] integration,
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I think university edueation can

play an important role in this
Another thing I shoulg like to
say is about students and their

democratic rights, After the Janata
government came to power ang after
the emergency had beep withdrawn,
there was a fair chance that the
students should be given full demo-
cratic rights in the educational insti-
tutions. I am sorry that it is not yet
being done. So, the students’ union
should be allowed to function pro-
perly. India is one of the countries in
the world having no nationa] wunion
of students. In almost all the coun-
tries there is a sort of a national
union at students. It is pot a union
sponsored by any political party:
unions come together and form a
federation of unions which will repre-
sent the whole =tuden? coramunity and
their interests. I think the govern-
ment will take some steps in that
direction and set up a national union
of students, in our country,

Coming to the last point, 1 know
there is dearth of lands, I necd not

go into figures. What was allotted by
the Planning Commission was much
less than what was needed t meet
the requirements of education. There
should be more funds. There is no
use asking me: where is the fund? It
is the responsibility of the govern-
ment to find funds and we in Parlia-
ment will extend you full support in
yvour fight for more funds for educa-
tion. You should also take into con-

sideraticn the problemg in a place
like Delhi. In the capital itself
students who get themselves pro-

moted from the secondary a schools
find nowhere tg go. There is no place.
This perhaps shows the inadequacy of
the funds for providing more colleges
for the students and so this matter
should receive the hon. Minister’s
attention.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): The country
and the university campuses are in
somewhat greater peace, now that
we have a distinguished and able
Education minister. I am not one of
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those who are easily satisfied but I
must say that the fpnctioning of the
Minister of Education ig cause for
great satisfaction of all of us.

The points I am making today are
to suggest areas where action is need-
ed and I shall not repeat the points
made so far. It is clear that the UGC
caters only for higher education as
most speakers have saig but its pat-
tern of operation has been consistent
with the congress party policy of per-
petuation of privileges, ignorance, ex-
ploitation and tyranny. The UGC has
been part and parcel of this perpetua-
tion and has functioned as its
instrument and that has led to the
situation where a major crisis isloom-
ing in the horizon and the coming
academic geasop is going to be a tur-
bulent one. Facts and figures are
being given sectionally. I should like
to place before you some overall facts
which will bring this ont clearly and
this is highlighted by the allocation of
funds by the UGC for perpetuation of
privileges. There are five central
ovniversities and they serve 1.7 per
cent of the students but they Zet 20
per cent of the amount. Siaie uni-
versitie® serve nearlv 12.4 per cent
of the students and thev get 44.1 per
cent of the grants. And the remain-
ing 48 which account for 86 per cent
of the student population. got only
36 per cent of the total grant. It is
a clear case of a lop-sided distribu-
tion of funds, and it wil] obvicusly
go not only to perpetuate the incqua-
lities that are there in our society.
but alse actuallv to aggravate ihem.
Along with this, instead of higher
education reaching wider sections and
deeper into the rura] areas, we find
the narrowing of this going on. For
examp'e, in the 60’g the rate of grcwth
of enrolment in higher education was
145 per cent per year. During the
Emergency, this growth rate dropped
to 2.5 per cent. Why was there such
a sharp and steep fall in the rate of
enrolment? It may be because
Mr. Sanjay Gandhi never had higher
educaticn. This may have been part
of the 20-point programme. and a
part of a plap to bring the entire
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population to that level. I do not
know, But this ig a serious issue.
(Interruptions) Why this is important
is this: the amount of money spent
for educating one person for a
Master’s degree is equa] to the amount
spent to educate 21 persons through
the primary school. Clearly this
means that higher education is a very
expensive process. Therefore, the
equal allocation between all the sec-
tiong of the population would have
been very important: but yet we find
that the Minister himself has sold in
a number of places that the number
of illiterates has actually gone up,
and has increased to 23 crores. I
know that during the Emergency we
saw a large number of illite~ates
becoming decision-makers; but, un-
fortunately, I never thought that the
rate of growth of illiteracy would be
so high. This lop-sided financial
priority should have meant that the
UGC should have functioned with a
great deal of circumspection. But on
the contrary, on an examinataion of
the UGC, we find that indeed not only
did the UGC not function with cir-
cumspection. but it functioned in a
manner in order to prefer its fa-
vourites ang in a pre-determined
manner. We have already discussed
how supernumerary posts were creat-
ed, ang how UGC’s chairman was
first promoted by the Education
Minister, and then in turn, the UGC
created the post for the Education
Minister to take. This was a glaring
example.

15.00 hrs.

PROF. DILIP CHAKRAVARTY: The
thesis of Mr. Nurul Hasan was on the
courtiers in Moghal courts. He knew
the art of being a courtier in Indira’s
court. He got the prize.

DR. SUBRAMANIAM SWAMY:
This kind of partial functioning was
high-lighteq by the case of J.N.U. My
friend here, Prof. Chakravarty is a
very distinguished professor. He has
brought to light many facts about the
JNU. The question is: what was
JNU conceived for? For education?
Obviously not, because the qualifica-
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tions of the professors he mentioned
clearly show that education was not
the primary objective. Obviously, it
was a sanctuary for all discredited
persong with a particular political line
of thinking, those who take their cues
from the holy city of Moscow; and
they were given preference in this
university. Academic integrity and
qualifications never were the factors.

Prof. Chakravarty quoted the
statutes which allowed them to make
appointmentg as professors and
Readers without referrng to or con-
sultation with a selection committee.
44 such professors posts were made—
and about the total number, he him-
self referred to 200 such appoint-
ments. There are other bounties. I
do not know whether the question of
merit wag ever considered; it is .for
the Minister to tell me. The TUGC
chairman’s wife also got appointed in
the process, in the university. It was
a very convenient tool for distribu-
tion of patronage. Of course, we also
know that Maneka Gandhi is a stu-
dent or may be she is a professor; she
is quite qualified to be a profes:ior of
JNU. She is now in the German Ccntre
Dubious characters were assigned Rs.
3.0 lakhs to write the history of
Communist Party of India. This was
done at the suggestion of two people.
Mr. p. N. Haksar and Dr. S. Gopal.
both of whom were appointed in a
special Committee by the UGC. We
know the academic qualificaticns of
Mr. Haksar. We know that Dr. Gopal
is the famous: time-capsule Gopal.
whose time-capsule is giving a lot of
indigestion to the whole nation.

How can you have Rs. 3.5 lakhs to
write a history of the Communist
Party of India? How ecan you spend
50 much amount to write the history
of discredited party which is growing
smaller, smaller and smaller and
which is burning with jealousy at the
growth of the other Communist party,
the CPM? (Interruptions) The voice
of Moscow is always sweet to hear.

SHRI C. K. CHANDRAPPAN: Ig it

-wrong to have a history of the Com-
.munist Party of India written?
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DR. SUBRAMANIAM SWAMY:
This is not a factual point. It is a
question. (Interruptions I do not
want to spend Rs. 3.5 lakhs on the
history of the Jana Sangh at all. The
kind of education given in the JNU
is this; the only book-stall in the
campus of JNU is a book-stall run by
the People’s Publishing House. It
happens to publish only books of inter-
est to people, viz. books on Lenin,
Stalin etc.—I do not know whether
you now publish books on Stalin—and
books on Brezhnev ang Brezhnev's
fiery speeches on Asian Collective
Security. I have myself been io the
book-stall and found not a single
book on Mahatma Gandhi or Jaya-
prakash Narain but oniy books pub-
lished during Emergency on Emer-
gency. (Interruptions) Mahatma
Gandhi was called a traiter by you
in 1942. (Interruptions).

SHRI C. K. CHANDRAPPAN: Your
hands are stained with his blood. You
are glorifying him now.

DR. SUBRAMANIAM SWAMY: The
People’s Publishing House being the
only book-stall is a commentary on the
state of affairs in JNU.

I want to know from the Education
Minister why such discredited peopie
like Dr. Nag Chaudhri should be
allowed as vice-chancellor, The lJess
said about him the better. He is a
man who, on March 12 with other so-
called intellectuals got a petition sign-
ed laying that academicians and intel-
lectuals should vote for Mrs. Iidira
Gandhi, who supporteq the 42nd
Amendment and who is known to
have a reputation for being a man
with an unacademic persuasion such
as being frequently drunk in Embassy
parties. A man like him, of
Paunar variety, such .. person should
n«t be allowed to continue as a vice-
chancellor even for one day. I know
that the present Education Minister is
a person who is very keen to main-
tain proper processes of law; but 3 or
4 months have elapsed; and il Dr.
Nag Chaudhri doeg not have any
shame and does not resign of his own

accord after the public had rejected—
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and the intellectuals by and large had
rejected—his advice to vote for Mrs.
Gandhi and the 42nd Amendment, he
should be told very gently—if not
more harshly; I am sure a person with
a lega) skill, like our Minister would
be able to find a way. The Chancellor
of this university happens to be a
very educated person, viz. Mrs, Indira
Gandhi. She is the chancellor, but by
what right? What gives her the right
of being the chancellor of this univer-
sity in Delhi? It is a Central univer-
sity, totally financed by it. In no
other place in any other part of the
country, with this kind of Central
assistance, does a person like her oc-
cupy the position of Chancellor. I
think that if she does not resign of
ber own accord, the statute should be
changed. She was appointed under a
statute. The statute can be changed
by a law in Parliament; and I think
it ig high time that we got rid of Mrs.
Gandhi, because the students want it;
the teachers who are genuine teachers
there, they want it. The employees,
the non-academic staff, they too want
this. ... (Interruptions).

I would like, in conclusion, to bring
One more thing to the notice of the
Education Minister. Not , only
Jawaharla] Nehru University, but
there are other educational institutions
which are functioning like concentra-
tion camps. Take, for instance, an
institution like the Indian Council of
Social and Scientific Research. Have
a look at the amount of money that is
being distributed by the Indian Coun-
ci] of Social and Scientific Research. I
think this institution needs a thorough
check up. It has allotted g vast sum
of money to a Congress-sponsored
intellectual, and fellow with preten-
tions to learning, namely, a man cal-
led Shri V. P. Dutt, who has been
nominated by the President as a Mem-
ber of the Rajya Sabha, who formed
the Nationa] Forum for Teachers,
which functioned as police infor-

SHRI K. P. UNNIKRISHNAN (Bad-
agara): Sir, he is referring to a mem-
ber of the other House.

1676 LS—8.
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DR. SUBRAMANIAM SWAMY: I
am referring to him as a teacher and
not a8 a Member.

SHRI K. P. UNNIKRISHNAN: Mr.
Chairman, on a point of order. The
hon, Member has beep referring to a
number of people who are pot mem-
bers. Well, if it was relevant and par-
mitted by the Chair, he can. But now
he is referring to a member of an-
other House. I would strongly urge
you to rule whether it is right to dis-
cuss here the memberg of the other
House.

MR. CHAIRMAN: He is not refer-
ring to Dr. V. P, Dutt in his capacitly
as a member of the other House, He
1s referring to him in his capacity as
an academician. So, he can do that.

DR. SUBRAMANIAPJ SWAMY: 1
think he has to ue educated on parli-
mentary rules. . (Interruptions).

MR. CHAIRMAN: Since there is
absolute paucity of time, I would re-
quest hon. Member to cut down his
observations as much as possible and
other hon. Members to cut down their
interruptions.

DR. SUBRAMANIAM SWAMY: I
want to bring to the attention of the
Education Minister the role of the so-
called academician, who formed the
Nationa] Forum of Teacherg during
the emergency which, according to us,
functioned as ap agency of police
informers in the campus as to who is
to be arrested or not to be arrested.
This agency, this person, has been
given a huge grant by the Indian
Council of Socia] and Scientific Re-
search to call an international confer-
ence on China gome time in January
1978. This is not going to be a con-
ference on China. Going by the
names of people invited, it is quite
clear it is going to function as a lobby
for the Soviet Uniop in this country
to create a climate against China, to
create hatred against China in this
country. So, I would like the Minis-
ter to have a thorough probe into this
question of the allocation of Govern-
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ment money for the purpose of con-
vening such a hack conference under
the aegis of a person who was tho-
roughly discredited and who was
thoroughly associated with all the
excesses under the emergency.

We have talked so much of physical
torture and physical excesses during
the emergency, But in the University
there was mental torture and mental
excesses, and this is a much more
difficult area which needs a great deal
of attention. I am quite sure, with
the present Minister, we are going to
get a good deal of justice in the mat-
ter. I have brought these few facts
to his attention so that he can take
action in these matters,

SHRI JYOTIRMOY BOSU _ (Dia-
mond Harbour): 1 would like to draw
the attention of the hon. Minister to
a community whose educational prob-
lems have not been adequately taken
care of during the last 30 years. I am
talking about the minority communi-
ties, especially Muslims. I have been
dealing with this subject recently, and
I find Jthat the cases of Muktabs,
Madrasas and Islamic cultural centres
fhave beem totally: neglected - during
the last 30 years. Whatever they had
till 1947 have been decaying very fast,
and in many States they have come to
the end of the road. Teaching of
Arabic and Persian is today very vital
for the country because we have got
very affluent oil-producing countries
where Arabic and Persian will take
us along way: I know that they
want to reéruit from this country peo-
ple who know Arabic and Persian,
but they are pot getting enough peo-
ple. What sort of educational system
do we have? The thing that was so
prevalent here in this country has
been done away with during the last
30 years. It is a matter of great pity.

It has been mentioned that some
over-energetic Vice-Chanecellors and
executives in the universities during
the emergency connived with the
police to get people arrested and to
unleash a reign of terror in the uni-
versity campuses and among the stu-
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dnts, and J.N.U. in Delhi is a very dis-
tressing instance before us. Can we
afford to allow those Vice-Chancellors
and executives to continue, because
they do mnot command respect from
the students any more? How can you
instal 3 Vice-Chancellor who does not
commang respect from the students?

Again, the gtudents are now agitat-
ing. You are a gentle person. Kindly
give a patient hearing to them, ani
do what they want, After all, univer
sities are not meant for Members of
Parliament or Professors, they are
meant for students. If the students
do not want somebody, please get rid
of him. I do not know how you
would get rid of him. That is your
wisdom.

Look at the crisis that 30 years of
Congress rule has produced., Today
in Delhi boys and girls getting 75 per
cent marks cannot get admission in
the colleges. That ig the information
that T have got. On the other hand,
illiteracy has gone up by leaps and
bounds, 1 can give you the figures,
but I will not give you today.

Two very well known colleges, in-
cluding Miranda House, started ad-
mission before the publication of the
merit list. This is a thing which is
prohibited. I want to know from the
hon. Minister how this was possible,
and what steps have been taken
against them.

There is discrimination between pri-
vileged and non-privileged univer-
gities. . It has been elaborated upon.
I do not want to go into the question.

We have inherited the legacy of
the Pritish colonia] system, of the
Governor becoming a decorative figure
in the form of the Chancellor of a
University. I have seen such Chancel-
lors who will not be able to write
two sentences correctly. We want to
do away with this system. We want
to have eminent educationists as
Chancellors. There are many profes-
sors of merit who can be brought te
the universities as Chancellors. We
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had g very respected Member in this
House, Prof. Hiren Mukerjee. Tlfe
present, system certainly cannot conti-
nue.

In the last 30 years of Congress
rule we have been all the time talk-
ing of the gap between promise and
performance, It is longer than the
Sone bridge. The lowering of stand-
ards in college, university and school
education is something which causes
worry to every right-thinking person
in the country.

On the question of the recognition
of our degrees, the hon. Minister got
away by saying that it was a matter
of opinion, but it is not a matter of
opinion. I want him to tell us pre-
cisely, if possible today, in how many
caseg and the number of countries
and the universities therein where
our degrees, including medical jegrees
have been de-recognised during the
last ten years. I want to know what
value our degrees carry in the inter-
national market. We would like to
have the fullest details about this.
The universities and colleges have
become hotbeds of nepotism and
favouritism and education has become
the Jast object. Fverything is there
excepting education. Therefore, I
leave it in the hands of the Education
Minister to ensure and convince the
House that things are moving ahead
now,

SHRI VAYALAR RAVI (Chirayin-
kii): T was surprised to find that a
tirade has been unleashed against
the intellectuals of this country like
Dr. Nagchaudhari and the Chairman
of UGC and others. They are critical
of them because they want to jnstal
their own men in their places in order
to grind their own axe. The criticism
against the Chairman of the U.G.C.
is that he believes in Marxian philo-
sophy. What is wrong in believing
Marxism? Moreover, the Janata Party
is honeymooning with Marxist Party.

One of the Members objected to
the appointment of the wife of Chair.
man, UGC in the J. N. University,
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She has done her doctorate and she
is first class in her subject. She has
been selected with proper interview.
If you want to criticise her simply
because she is the wife of the Chair-
man, that is unfair. Why should we
drag her name unnecessarily?

Something was said about Dr.
Nagchaudhari. I know him and I can
say that hig integrity cannot be chal-
lenged. This is the House in which
Mr. Subramaniam Swam, represents
a political party, the Jan Sangh, who
were the murderers of Mahatma Gan-
dhi. (Interruptions)

DR. SUBRAMANIAM SWAMY:
Jan Sangh was founded in 1951 and
Mahatma Gandhi was assasinated in
1948. So, please correct your dates.

SHRI VAYALAR RAVI: T stand
corrected. It was the RSS which is
the backbone of Jan Sangh.

DR. SUBRAMANIAM SWAMY:
The judicial commission says that it
has nothing to do with that.

SHRI VAYALAR RAVI: Dr.
K. N. Raj was the Vice-Chancellor
of Delhi University, He is one of the
leading economists in the country.
The same people who have dragged
his name, had forced him to quit.
Dr. Subramaniam Swamy thinks that
he is the only doctor in the country

today.

About the history of Communist
Party of India, I do not know the rea-
sons for objection. Sir, T don’t know
the date of birth of Mr. Subramaniam
Swamy but I may remind him that
Communist Party of India has its own
history in the country even before he
was born. It is a part of history of
India. History of our country of this
century is the history of the Congress
and the history of freedom struggle
is a part of the history of Congress.
I ar proud of that. Many people who
are sitting on the other side, have
made their contributions in thig Party.
I have contributed very little in this.
You may not like it. But it is a fact.
One can write the history of Jan
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Sangh. But it is only post-Indepen-
dence history. You must write the
hlstory of RSS which was discredited
in the country for the murder of the
Father of the Nation..

DR. SUBRAMANIAM SWAMY:
Have you got any evidence? (Inter-
ruptions)

SHRI VAYALAR RAVI: You look
at the history. It is very unfortunate
that even people like Mr. Subrama-
niam Swamy close their eyes at the
history of RSS in the country....
(Interruptions)

SHRI JYOTIRMOY BOSU: I only
ask one question. A person who was
arrested after Gandhiji’s murder and
then released because he had got
money behind him was awarded
Padma Shri or Padma Vibhushan, I
do not know, by Mrs. Indira Gandhi.
I do not want to mention the name.

He was Mr. Hansraj Gupta (In-
terruptions) R

SHRI VAYALAR RAVI: I can only
sympathise. ... (Interruptions)

st IaA7  (Fafaan) Lipgics
garafa Y, & frdzw o W@ g
fF & o fagq o2 @ 1 T TR oY
FN AT FY AT FLRQE A qH
T fF 1942 ¥ wrAEy A gaar e
FAY 7 A AW 1942 F A=A &
gug g frogare s & @ oww
E1 @3 Tt F1 (9% 13 § 17 To4
ar & 7

st g fag (1) : @wmfs
TERT, T 9EY & F9 ¥ ¥ wuy
fagy oz a1, ¥ fagarag w2 @ &)

N gadre fag (Hfwa=g)
gfea ot 7 w71 a1 f7 R =
oY & §, 7 |a b §, 0 o fad
Fog aidy o fawm@ & | (zuweam)
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SHRI VAYALAR RAVI: Coming
to the UGC Report, the Children of
this country have been subjected to
experimentg for a long time, The
most sufferer today is the children of
this country. I am afraid, for the last
30 years we are lacking a political
leadership as regards education in this
country. This is a book which my son
is studying in the IInd Standard. This
is the Mathematics book. My son is
oniy seven years old. Please Iook at
the book. I dp not know how to teach
him. This i what has been imported
by people like Mr. Subramaniam
Swamy who visit America often. This
is an infiltration and invasion to the
academic institutions by the TUnited
States. These systems been rejected
by America. But thig has been copied
for the children of our country....

st S . 3z feara qEe gEw
CIECHE S o S |

SHRI VAYALAR RAVI: What non-
sense is he speaking? (Interruptions)

DR. BALDEV PRAKASH (Amrit-
sar): On a point of order, Sir. He has
said, “What nonsense is he speak-

ing?”. He should withdraw these
words.

SHRI VAYALAR RAVI: All right;
without sense. (Interruptions)

ot I9¥F A A AT ¥ 9T FT
N AL e o aw
T g ? (W) g ag awa
T T WA (WANR) T T
Wﬁﬁfmﬂﬁﬂwg,%:jﬁa
g@T Aga A Ferdr 49y

AN iR fag IR AR
@ aefter wrar wifge | (emwem) ¥
FAF BH AT E |
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st godw g W 14 W AT
feum awr H @ & WX O F IO Q
g1 ¥ ooy ® qUAT AT WWRE §,
&% al A wer ‘AEE’ AE S =gl

& =vgar g F smem @1 wg f
FHfree waEt 98 § a1 SwEw SATEr
W &1 fF gvd § Y@ W owE e
& fFAT & | SATo To HTHE HIEH 99
T F JET | HT AT TS 8
T 9 F BFL &, 994 & | § qwnfy
AERT # WaEeqT Areal g | H A
g fr asomaw aga & o feaft § o
A g WY R = =W fer &
T #1042 F S« H 97

MR. CHAIRMAN: You just now
conclude ‘your speech.

SHRI VAYALAR RAVI: I am
happy that I do not know what they
say. If they object to my speech, I
am not threatening. But the minister
also will find it difficult to reply.
When they criticise ys, let them have
the patience to listen to our ecriticism
also. Do not get upset when we cri-
ticise you. :

This is the book, which I hope the
Minister will see and listen to what
I say because this is a matter which
concerns every child. My point is
that this kind of experiment ig being
made over the children year after
year and two generations have been
spoiled by this experiment. Now, we
are experimenting 10 plus 2 plus 3
system.

Some of the important points are
made in the Report about the func-
tioning of the UGC and other things.
In my aqpinion, there is nothing to
be worried about. There were spee-
ches from your side, from your Party,
with an intention to instal the people
of your own choice, people of your
political choice and so on. That will
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mean that the UGC and other institu-
tiong today subject to politicking and
creating more tension in the universi-
ties.

Look at this important point. Only
2000 colleges get money out of 4000.
It means 50 per cent of the colleges
are out of the purview of getting
more money. Then the Janata Gov=
ernment is emphasising on rural de-
velopment. It means development in
all sphere. What does the University
Grantg Commission Amendment Act
say? On page 2, it says:

“The universities had been in-
formed that wunder Section
12(A) of the UGC amended Act,
no university or college estab- |
lished after 17th June 1972 would
be eligible for assistance from
the Central Government or from
any other organisation receiv-
ing Central Government funds
unlesg the Commission had de-
clared such institutions to be fit
1o receive central asistance.”

This is the provision. You will not
get assistance. How can you start
colleges in the rural area? In
connection, I have to point out one
example of Kerala where we have
started junior colleges for the students
to complete their pre degree and then
get admission in the univefsities for
degree course. But they aré not get
ting aid.

Then there is a point regarding the
selary and emoluments of the staff,
Thig is a very important point. In
Kerala, this is a very big problem. On
page 3 of the Report, it is clearly
stated about the mal-practices. It
says:

“On occasions, complaints have
been received by the Commis-
sion regarding mal-practices in
the payment of gsalaries to teach-
ers, Since the Commission does
not have any authority to inter-
fere in the internal affairs of the
colleges, such complaints have in-
variably been referred to the
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universities cont_!emled for sulih
action as they may like to take.

It means no action has been _taken_..
So the government has to act in this
regard to end this raalpractice.

Then they have considered mea-
gures to improve the standard of 5:01-
leges. It is a hopeless state_ment, it I
quote. This is on the §ectmn IV on

page 37. It says:

«No improvement of stand-
ards in the real sense of the term
is, therefore, possible unless the
conditions of teaching nn'q learn-
ing in the colleges are improve
substantially.”

They further say:
“Nearly 50 per cent of the col=-
leges have an enrolment of be-
low 400. Colleges with small en-
rolment find it difficult to become
viable either financially or aca-
demically.”

Thig is the problem. The standard
is very low in these colleges. Because
they are not better-staffed, because
they are not better equiﬁpe_d, they
have not been able to maintain a pro-
per standard.

Now I come to the introduction of
UGC scales all over the country.
Mr. Biju Patnaik is here. He will not
agree with me if I ask for introduc-
tion of the UGC scales all over the
country. Because the different States
are financially poor, they are not in
a position to implement the UGC
seales: they need Central assistance
to implement the UGC scales, I
would request the hon. Minister to
look into this problem of implemen-
tation of the UGC scales in different
States.

So far as the standard of education
js concerned, it has to be improved.
You have to give education to the
maximum possible extent. Now what
is the pattern of education that you
see today?! For example, if you make
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a study of the students coming to
the IAS, IFS and other cadres, you
will find that 70 to 80 per ‘cent of
the students coming from public
schools get recruited to these all-
India cadres. That means, we are
ignoring completely the other section
of people. There are two sections in
the country today. Ome is the rural
poor, the poorer sections, who get
just ordinary education, which is very
meagre, just to learn reading and
writing, nothing more; and the other
section is the upper strata of the so-
ciety who enjoy the facility of get-
ting a better standard of education.
I do admit that this has been pattern
all these thirty years. This is not the
first time that I am speaking on this.
Whenever I had spoken in the past, I
had pointed this out to the Govern-
ment and the government officials.
We have not been able to make any
change so far. On thig occasion 1
only make this appeal to the Minis-
ter—because the UGC has done some-
thing and it has to be improved—
that he should see that politicking is
avoided—politicklng because of pres-
sure from his own political party;
that will only create more tension and
more problems in the universities.
Hed should try to improve the stand-
ard.

Lastly I come to the three-language
formula. Language is a very sensi-
tive problem. I have got here a copy
of the letter from the Prime Minister
to Shri M. G. Ramachandran, Chief
Minister of Tamil Nadu, on the lan-
guage issue. It has been reported in
the papers. The Prime Minister has
expressed his unhappiness over the
statement of Shri M. G. Ramachan-
dran in the Tamil Nadu Legislative
Assembly—while replying to the de-
bate on Governor's Address—where
he has said that he two-language for-
mula will be continued. The different
States have different problems. The
people who do nat know Hindi have
been surprised and shocked to hear
what the Chief Minister of Bihar,
Shri Karpoori Thakur, said the other
day. He said: ‘T will use only Hindi
and Hindi alone, and no gther lan-
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guage’. We have the three-language
formula, and the three-language for-
mula is the best solution. If you can-
not find a solution to this problem,
then the country's future will be in
danger. The Prime Minister has said
that it was a matter to be discussed
privately. I disagree with him com-
pletely in this. It is a matter to be
discussed publicly; it is a public issue;
without the support and the accept-
ance of the people, we cannot im-
plement any language formula. The
three-language gormula is the best
basis to maintain the national inte-
gration and integrity. N6body should
turn fanatic. The language fanaticism
will only spell danger for the unity
of this country. I am for the three.
language formula. But unfortunately
the South Indian languages like Ma-
layalam, Tamil, Kannada and Telugu
and also Bengali are not being taught
in any of the colleges or universities
in the northern part of this country.
When you are not implementing the
three-language formula in thig part
of the country, in the northern part
of this country, you have no right to
ask Mr, M. G. Ramachandran to im-
plement it in that area, in south. I
humbly make this appeal to you:
piease see that the three-language
formula is implemented in the real
sense of the term and in all its spirit.
That is the only way by which we can
achieve national ifitegration. I only
wish to remind you this: You may
belong to the ruling party here, but
you are gurrounded by States and
people who do not belong to you.

With these words, I conclude,

st amq fag (Mar) @ awefa o,
w7 gt § fF ga dtwre fmerr sl
At formr & A ¥ agy wmrew § AR
IAF A FFRTS Y I G vt
& A, e &Y =Y, sfF QR 2w A
& grar @t feor Ao wrht fR
fsr & & ¥ wferd afads g
Jo Hro dro FY 1975-76 H1 Y frae
ot ¢, JaF wow g ¢ & fear v
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¢ v @ af favafraragy i< @l &
aga wifa & 1 FfEw @ ‘wifs &
Wk 9T qH FIIT AA(A § AR T @
¥ fgrar s wfgr | Wit a®
wifr fow fwa o @ 7 g fan-
gt wit fsl #1 d«l & W9HC T8
mifs & | TRt aF & feawfaemedi
# #% gfgwfal ¥ 3¢ qHarar |

faeett Favafaarrera #1 €y arq Hifsd,
g ¥ 230 foerwl &1 d« § I F
fear mar ( faefadt & @emw @1
gl ® Y | g7 faenfaat e frrt
# F ¥ drawt & aeFH §@ (O F
forar war & fF T@ @@ wifs & AR
T 9T FAT Hrata & s wmew  fE
fareAr Y oY T O eATA 3 AR AT
T9F ¥ feTe ag ®, 9@ @ &
fasrad | FditE ag fade 1975-76 %1
forg oo ¢ 3 IF gug FaAA fmew
et farem A ¥ 0z AL @ afew W
A srdee §, g I§ auad Fuw aEf
% foer gl d ) @ z@ fo@ A
A ¥ wez farr R fad, @g o
qTET AT AT FT G g |
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[+ vy ferg]
oY, Tod § agwa g g 1 AL wEA W
areat a7 ¥ FF foers 0% @ afed
it ffrrgeate dafad & and,
T A A AR [EEEA qeA & |
w3 fimaal &1 favafaaeml & cade
fegr ST =fgm

T w@E?
A, 70 guw § Ad wan, fF W
oTF wicg duea 4 W AS
g dwax 4 wits favafaem
# W oe Fewar 7 faefaai &
TERATE A AT IAE g HK A
@ A 5 T IR F TN &
frr s=Em @ & fEar
WA OF e A omowl av g |
w favafqaem & =i Co wd@o wE
fagre 9@ # »ff weelt wARR fows &1
AT F F ey w1 a1 €
o =ZEq daeaT o aq ¥ fearfadi
FT AHAT FIL W@ 4 | TH A9 F1 FY
FW S A & A |

T guTE ag § fF 9 are w@dm
FAFAT FT TR F (WAL T F&F I¥
arg-Rwa fFar s =wfgd @ @™
& famafaammt & #fax wida Q0
F T g Ay WX TEETEHE
FREIA 0T gEEwEisw Al Ft oA
E-TqT 9 TIOAT g ATy |

T foant & T ¥ @
fo & a8 v & a9 w77 T ¢ R
afen faew WX qdwde A @EEm 2
A FT F 5@ wa" F agg  wfwwra
gfeadr sar maT & 1 S s
SATHETH  ATEW F A & qrvAwT
fownt & wrarw & F19 www gU Wk
FHU-AHT 9 Jo WMo Hle W gETA

JULY 21, 197

of UG.C. 240

o ¥% 0% | ¥ o saswTw TR
#t sfafemardr o8 < 97 geml @
fowre 7 fr wr 0 ¥w

2 5 37 gurl = fe e o
e

A wew, o @, ¥ g
¥ favfrrmemt = fas fmr &0
To Yo HYe & grr ¥ty favafaaremi
1 HA €9  yie 7 & I —F
afrafedt #1 aga wfaw o &0 #t
‘wga FW; & 919 ¥ avm A dE
favafaemedl & wiwe @ wRAT E )
feeht fawafaaew § o faendf ox
UF ¥ H a9 383 T @Y U
st & o fr sefire favafoerem &
5221 ¥99 HRX SEEW@NE Ag®
afrafadt & 7,013 wa &% f/y
s § 1w o FEfe mE
¥ #gr a1 fv v 3w | FwTSER AT
wga g | forear & S| & S gumER
AT AT R, TH FT AWAT A9 F AT

g1

TATRLAT g€ gfAafadt #Y 3gE
&« F A7 o< ghRa S & 7 9E faAr
te € 9w gfrafedt f:r* swos
AT q1E FgT AT § | S W JE
frak, g g

T & e s fawafeae
oy § 99 ¥ o feumdf ox aga ww
gw fFar smr gvm 1 wiee @
wawT § 5 g fwafeaeai o &
& WA ATET WY WX I w9 €9
¥ wET fear sy

Eo STo ﬁnﬁﬁﬁé% ﬁ
T & wgr mar g fF oweni W]

*Expunged as ordered by the Chair.
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Freafaemerdt & fog R & 7ot e
T g 1 e fawafreat Wik
Tl ¥ arfest F agaw ot & o
T wmar § R v W wEe @
frwafaaem & waw 7@ faw qmr @,
wa fir dwoe wm =i %t yaw 2 fean
wET g2 1 At sy Shfaafw
FTOW, T FT 0F e & % 70
el g faarft oy o arfesr &
fear aar 1 @ AW & W o
a® & Jergw foF o g § 1 feelt
# fz 15 Fow W NEEIE 31D
Frowr # WY BrEl & gaw & e § T4
TE F 99 g F

s fig § w9 aga &0
FEFA R AT FE AL | T
mr g 5 32 fevafaeradi sk 85
Fot ® gw4g ¥ faww ¥ fAg
mrarr wE g | e 3@ aEwr
fresmarg 7 gamr @l #1 @
fe-afa-fem frer om wr & 1 R
qHT TIE & &9 F |6 9§ gar
F9T W 4T | FfEA HS gET AR
“Tere T AT gem ¢ 7w fey ot
g9 ¥ gw Wi F a9 FEEEE
T FFFA & | Aol § gW oF
At &« # gfvar & s o A A O
@t @ fo o aiw g wifeg fe
TaT 41 T W 5@ TR s e amr
Tfgg 1 AT R GE gEE g %
T #% fefase oovwm &
TTEATE TF N F a<ra< gHY srfey
aifs ag va¥ afus &9 & 91X &%
Y A FT D)

15.45 hrs,

[Surt SoNU SmnGH PATIL in the Chair]

foie & w57 T § fr ey
w1 o q% o ¢ sad wwe< g
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#t gt ferafafer s @& ¢ ok
T I aw s e d
W aei @ e T den @ 2 e
NIRRT &1 Sfe
TR A 90T W F o o ey
TR A B A 2 W, Iy o wx
am T e aw, 9w fg gw
=FeT g1 Afey WR A7 ga  fr
T TGS FT ST 17 2w & gy
g 9 qE W W o e
fer o7 =12 /Y ot s Y oy
¥ 45 T I INW T gwar &
&mmmuﬁg‘ﬁ‘rm&qmw
&9 918 34, F AR K aga ard frar v
yaFT AR 3@ fr wmd g g9 7
TG 9T | T AT 9 EqT AT A1fEw
AR AT Ffrafae) gamk 3w & eqrfog
# AT ATCEY |

HO AT Fo ST A F grer v
&4 F75 A AT #Y 2w § For wrar
& Iudt a%E # a1 feamr Amg A g
TF EHIR T8 g6 ATed & a8 w8 firg
& ot =7 St 1 I Frafe e
gER FA AR A § oW A A
ux g% o @Y # fRe e
T & F A1 A @R fiee ar o
TGa 78 Y @ & fomar dar 2
won T @1

% AMEIR AT 0 T AwY v
ar e ?

=it 7na feg : fore awg sffear ot
& FOT qT qF AWR ¥ |

U wAwa ag & fF Y we-fafo
gAafadt ¥ s ¥ ot g & #
TR AW CAlhed B OF fear wav
F99 ag F $L {6 AR IT w &)
T ot ol § T i g wifgn
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[+ oy feg]

gt oY 5@% foe T qr O AR
zve fafra &1 & fasmr wfge ) Faw
faraar & w1 T g afeF IF
zue ¥ fa=AT =TT

ot feft & ot @ o fowr =
w Wz e W, e fag dd
Gefog & ot 81 7 S g R
s fag @it § afFa w1 =
FGTAT AT ALY ATF F SR 9T JTe-
fas T FI A ITTT ATAT T F2 |

1947 ¥ O7 I99 @Y TAR O
FiErT 1 g4 F g 5% a ww=
frar & 7@ 9 AT W S99 TR
¥ oY o il # @w & fag
BT @6l F1 WA F&T faAT W) I
g faar | 7 farware @ Ff st arét
#Ft g g2 favataaes ok #1991 |
BIA-KET 1 TIAT FLETIIN, 78 BT
o @ F TO B q | WIS ST
R EY a4 O qq ¥ I VAT & |
92— 2 TIX AT 5-5 TIA THF Y TheaT
F@ &1 AU faeT & fF gosfodto
#1 AfTw i F &9 & 50 Swa ==
Fe o & wfe S g fafesw
zegrfe qAar & fou agmar & s
Sutdl

farear #t smqe-g afaas @1 @
aga M S ¥\ G W A FEE L,
gosfrodo W Fgar & T IR H
FE ax fqe o @t v AfF i
aF #15 qfcaae farem # 78t fovar mam
... (uwem) | & qa¥ ST §6g
qeeT § WX qaW T IT F § Wi
W 2-1 fawe sumr % e

farerr & ofaaws & fag & forer
#aY ft & 7w w0 F & A
AN sHwW asd Wt f§ gEH
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AN qfada F4 Jawem o
%t wify o o gy WY § O ) A
= fagr s | 6 WEN & "L SuwT
fedie wr o o) fRR sest Fraifag
faFar 3y
T TRl & g oA ¥ ¥ ag
fraes wew f& Fosftodto & FT
o qF forae ot aodr 5 v § ST
q.F FEE 9 w1 O i w
gfoea fomar s w1 it e Frferrant
favafaamemt & #v of & o7& at &
forem Wt Y A FNww dord W
W a1 9w F fF I fafa
fFrae I o | o ¥ favafaaemt
H Far &vr g Sy § v et qw
T & 98 gerwe  usfafie T &
@iz ow @ ¥ frafeat 7 &
gaefrs @réz ww g ¥ feafea
N o A AT g &1 O qW
a7a fear so% fog g=ae |
SHRI J. RAMESHWARA RAO
(Mahboobnagar): I did not wish to
interrupt my hon. colleague because
he wag making a maiden speech., I
followed his speech very carefully.
There is @ particular phrase which he
used. That is an un-parliamentary
phrase. I would request you to have

the speech examined and have that
particular phrase expunged.

MR. CHAIRMAN: What is that
phrase?

SHRI J. RAMESHWARA RAOQO: I
shall repeat it provided that is also
expunged.

TR g

qg AF-afeaTaEY B9 97| "TE
#ifod, & fet qwman g, F1or wer
FHEar g1 ow s = g )
o § a4 e & ot e wwar g
M ag oo oW fear @ ww-
afarit &1 9fF awie se

*Expunged as ordered by the Chair.
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qget X A @ ¥, @ oy & g
T 7@ F@T =rgar ar 1 § Swgar
§—ag %v Wt W fe aid s
Far ot s Fadie foa &, g o g
foar o

faam s (st wew fagrd
Aot ;T W HqE fAaeT w1 w0
At @ & Fg =g fe ogw oA
z@ faame & 7 o7 fe 9@ wee wfear-
¥ a1 A7 ATy 9T AW
fraen & fr gag o O woan &1 s
g =feg o felt & e &1 gEr
FFT | H Ao faa 3@ Fgwa g
wx & 97 o FE fF 3 we aw
T F

oft g fag : & oY w2 w R
Iq @vEg § W AQ wiEEs &
guET FT AT FL

quIfa WEET : SUH WAATH] FT
g TE 8!

sft aryg fog : ¥ waew ar & @
% e T & G @ frar smar g—

# I w3l Y qT9" HaT

MR. CHAIRMAN: That may be
expunged.

SHRI J. RAMESHWARA RAO:

What I have said may also be ex-
punged.

MR. CHAIRMAN; That also goes
along with it. That may also be ex-
punged.

PROF. P. G. MAVALANKAR
(Gandhinagar): This discussion on
the U.G.C. Committee’s Report is
valuable. I feel it must lead to some
healthy and sane action with regard
to reforms in the universities in our
country. Reform in education, parti-
cularly higher education, is crucial to
a developing democracy like ours.
Unless we have a university pattern
of education on the right and healthy
lines and in the right direction, I am
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afraid, we shall not be able to get ad-
vantages and benefits of a number of
developmental projects which we
may otherwise have because of the
industrial advancement of our coun-

try.

At the outset I may also gay that
I find in this discussion which is
about to conclude, a few individual
references have been made to this
and that scholar, I do understand
that the feeling is very high, and
some people do deserve to be criti-
cised. But my friend Dr. Subrama-
niam Swamy need not have been
harsh on Dr. S. Gopal—the dis-
tinguished son of his late distinguish-
ed father, Sarvapalli Radhakrishnan.
I know for certain that he was harass-
ed in times of emergency. If we be-
have with or talk about, the scholars
like this, it is not going to do us good.

I want to ask this House as I am
asking this question tp myself—what
ig the U.G.C. for? After all, why do
we want the University Grants Com-
mission? As I understand, its role is
that of a bridge between the Univer-
sities on one side and the Govern-
ment on the other. If the U.G.C. were
to become a Government Department,
it defeats the purpose. If, on the other
hand, U.G.C. becomes only a univer-
sity and does not have a governmental
administrative, financial bearing on
the affairs and functioning and ma-
nagement of the universities, then alsg
U.G.C. is not doing its functions.

U.G.C.s function is therefore a kind
of bridge between the universitieg on
the one hand and the Government on
the other. By Government—I have used
it deliberately—] mean Central Gov-
ernment mainly. If that is so, then
Mr. chairman, I feel that the U.G.C.
must be like a helpful and cementing
bridge between the two. It must also
see that it makes available jarger and
larger funds to the various univer-
sities according to the priorities set
by the national needs as fixed by
Parliament, The U.G.C. cannot arbi-
trarily decide that a large share will
Bo to a minority of universities even
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though they may be doing good work.
I am not saying &nything at the
moment about the working of the uni-
versities as such. Even if they do
good work, the national needs demand
that the money will be spent more
equitably and not one or two univer-
sities getting a lion's share, Of course,
funds must be made available, The
U.G.C. must go on stressing it before
the Education Minister that unless
the U.G.C, getg more funds every year
it will not able to disburse the
amount to various wuniversities ade-
quately and properly in our country.

1 want to say one thing at the outset
before I go to some broad and impor-
tant points. The U.G.C. must remem-
ber that it is not bureaucracy. I am
sorry to say this. But my feeling is
that over a period of years, the U.G.C.
in our country is functioning more and
more as g bureaucracy. That is part-
ly because of the fact that there is
bureaucratisation everywhere in our
country. We are doing everything
and asking everything to be done by
the State, The moment it is done,
what happens is that everything leads
to more bureaucracy, and . then the
bureaucracy gets an upper hand, I
do not want the U.G.C. {o become an-
other bureaucratic department of the
Government of India. I want that it
should function as an independent,
vigorous and critica] institution or
agency which will act as a meaningful
bridge betweep the universities on the

one hand and the Government on
the gther.

Having said that, I feel that the
functions and responsibilities of the
U.G.C. are very important, About the
pattern of higher education in our
country, particularly, in the last
three decades, We have seen that it
does give rise to a number of trends,
stresseg and strains. What one sees
and witnesses in the university cam-
puses in the last thirty years is of
course very disturbing. That is par-
tly because of this fact that our
wniversities have been established so
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quickly and they have expanded also

very quickly jn a short time.

In 1857, we had only three univer-
sities in Calcutta, Bombay and Mad-
ras; in 1887 we had the Allahabad
University; in 1916, we got 2 more
univergities—Banaraz Hindu Univer-
sity and Mysore University; when
Independence came in August 1947,
we had only 16 universities, and now
in thirty years’ time, what is the pic-
ture that we see? We find 102 universi-
ties plus 9 institutions deemed
to be universities, and many
more are in the offing. I
am not saying that we should not de-
velop more yniversities. I am not un-
mindful of the regiogal claims
for more colleges and universi-
ties; their claims are to some extent
legitimate and justified for the es-
tablishment of new colleges and uni-
versities, although I am happy that
the U.G.C. has put a stop to
further growth of new univer-
sities for the time being, Even if
you want one new university, what I
am pointing out to this Hon. House is
that for the last thirty years we have
seen the number already rising from
16 to 102. These universities which
are under the auspices and supervision
of the U.G.C. have led fo a tremendous
burden on the U.G.C. and that has also
led to certain problems. I will only men-
tion a couple of points one by one in
one sentence or two, because my time is
limited, As regards the number of
colleges in India, I find that upto at
least the report of the U.G.C., it comes
to 4,508 and the student population
comes to 24,26,109.

Of course, we see that there are
more colleges, and that more stu-
dents are going to the colleges. But
I must ask the question. One must have
the courage to ask: in the interest of
democracy and education both, are
we to have merely more colleges or
are we to have better and more col-
leges? In our enthusiasm we want
to have more and more colleges; so
we are also getting more and more
sub-standarg colleges, There is a mu-
shroom-growth of colleges. As a pro-
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fessor of a college in Ahmedabad for 19
years and as a principal for 8 years,
I know how difficult it ig to run a good
<ollege efficiently and how much time,
talents and resourceg are required for
raising the standards of education, the
quality of education for producing
scores of young men and women stu-
dents for the betterment and future
of the country.

I feel that the sub-standard colleges
and the mushroom growth of the col-
leges must be stopped. I am glad
that the U.G.C. has got a scheme what
is called, a College Development
Council.

16.00 hrs.

Then coming to the teachers, I feel
that their salary-scale, their self-res-
pect, their service conditions—all
must be properly looked into and im-
plemented honestly and fully. That is
not being done, As an ex-Professor—
as I do not have a formal position, so
I call myself an ex-Professor—I do
teach at wvarious places including
some colleges and universities occa-
sionally, ang I find that the professors
need good salaries and good condi-
tions. These are two things. One is
the freedom to teach and the other the
freedom to experiment, the freedom to
do research, and may I say also that
the U.G.C. must be more generous in
terms of book allowances, etc. for
the professors and the teachers. They
shoulg have their own private or home
libraries. As regards students, I feel
‘that studentg must start 5 campaign of
“teach well” because they must expect
their teachers to teach them  well,
not just teach but teach them well,
and not dictate notes but talk and
lecture in such a way that the stu-
dents are able to think independently
and depend ]ess and less on their tea-
chers. The examination fees and the
tuition fees, library fee, laboratory fee,
etc. which the students have to pay
chould not be too high. In the U.K.
there were in all 17 universities in
1945. Today it has got 44 universi-

* ties. The U.G.C.—the University
Grants Committee as they cal]l it in
the UK—makes it a point to see that
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the student; fees are pot proportiona-
tely raised to such an extent that it
becomeg impossible for economically
poorer students to get into the colleges
and universities. Therefore, the fees
in terms of revenue must not be pro-
portionately high. In other words, the
Centra; Government must come for-
ward to give funds to the universities
sg that the students fee does not be-
come an attractive sum or a tempting
proposition to get revenue for the
colleges. Then, of course, admission
problems, attention to students’ needs
and the students personal gervices are
also the areas which have to be im-
proved. Looking at the reports and
looking at the various journals of the
U.G.C., I find they have also got
quite a few publications, quarterly
journals, bulleting and many other
publications which are good, and can,
of course, be improved, while some of
them are good, they are of good qua-
lity and substance. I am glad to know
that the University Grants Commission
has got plang and programmes, and
have been implementing them, about
the examination reform, continuing
education, seminars, etc. They had
seminars in Hyderabad and Pune
recently. They are very much con-
cerned about the syllabi, revision and
strengthening them. They are doing
a Jot regarding the capita] develop-
ment projects, buildings, laboratories,
Libraries, Hostels, residential units for
teachers; they are also active about
students’ participation, summer
schools, centres of advanced stu-
dies, research programmes, faculty
improvements, etc. and also in using
the services of experienced retired tea-
chers by offering them visiting teach-
ing fellowships, ete. So far go good.

I want to conclude by saying that
unless you have the wider horizon in
the whole thing, you cannot do well
in the university educafion in this
country. Here T have two guggestions
to make. One is: let ug have an gpen
university as early as poasible. 1In
Britain, during Prime Minister
Herold Wilson's Administration, Lord
Robbins and others had taken the ini-
tiative in having what is called the



251 Annual Report
[Prof. P. G. Mavalankar]

Open University which was set up
in 1971 at Milton Keys.. The gtudents
and the genera] public, Were thrilled,
they were more joyful at learning
again, and they came back to the
open university through corres-
pondence courses, through radio,
through TV and through other media.
That kind of open university must
come in a country like India where
formal education through university
colleges is jmposible for many, and
it must therefore be conducted
through the open university. So the
open university is one thing which I
would suggest.

Secondly, we must also have some
thing very quick, something very con-

centrated with regard to the-raising .

of the standards of college education
by encouraging a few jnstitutions as
autonomous colleges. TUnless we
have a few autonomous colleges, we
cannot do much by way of college and
university education improvement.
Therefore, Sir, what we mneed in
education is direction and dedication,
Leadership, is lacking That lacuna
must be removed by having good Vice
Chancellors good Principals, good
teachers, not politicking but teaching
the students. If that is done, I am
quite sure that the education as an
instrument, education as an end, will
be used purposefully and meaning-
fully so that we can survive the
future, no matter how dark it may
lok at this moment. Thank you.

*SHRI P. S. RAMALINGAM (Nil-
giris): Hon. Mr. Chairman, Sir, I
am grateful to you for giving me an
opportunity to participate in the dis-
cussion on the Report of the Univer-
sity Grantg .Commission for the year
1975-76. On behalf of my party, the
All India Anna Dravida Munnetra
Kazhagam, I would like to express my
views on this Report of the U.G.C.

At the outset I would like to raise
certain posers. Thirty years after
achieving our Independence, what do
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we witnesg in the fleld of education?
has our educational policy enabled us
to solve the manifold miseries of our
maszes? Has our educational policy
created additional job opportunities
in the country? Unfortunately, to our
dismay, we find that we have not made
any appreciable progress in educa-
tion; in fact, I should say that we
are slipping back into primitive
period. So far education has been
confined to bulky pooks and the edu-
cated youths have not proved useful
to the society. What ig their contri-
bution to the evolution of modern
society in our country? Sir, it has be-
come a matter of dispute and discus-
sion. The graduates are gropping in
the dark. Their education has
proved futile 4o the needs of
the nation. They have not been
able to contribute substantially
to the social, cultural and
economic growth of our country. The
utility of higher education in India lies
in its utter futility. I would like to
emphasise R4t education should be
a potent instrument for bringing out
the latent talents of the blossoming
budg of humanity for the very survi-
val of human society.

In this background we should have
a look at the 1975-76 Report of the
University Grants Commission. Even
a superficial scrutiny shows that there
hag been inequitable distribution of
grants among the Universities in our
country.You know, Sir, that there
are 105 Universities in our coun-
try, out of which 7 are under the
aegis of the Centra] Government, eup-
hemistically called the Central Uni-
versities. Qut of the total amount of
Rs. 36 crores available at the disposal
of the U.G.C., five Central Universi-
ties were given a sum of Rs. 17.21
crores in this year, The remaining
hundred Universities were to remain
content with the balance of Rs, 18.79,
crores. I would like to know from
the hon. Minister of Education why
such a step-motherly approach should
have been adopted by the U.G.C. to=
wards the 100 Universities.

*The original speech was delivered in Tamil
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Sir, we go about bragging that India
is an agricultural country and agricul-
ture contributes 70 per cent of the
national income. It is indisputable
that the majority of our people are
dependent upon agriculture for their
livelihood. Yet, we have done very
little for the progress of agricultural
education in our country. I have to
painfully point gut that in the exist-
.ng scheme of thingg lion’s share of
money is allocated to educational in-
stitutions imparting arts and science
education, and agricultural education
is to rest content witp Lilliputian
share. I have to bemoan and bewail
that, in al] the Five Year Plans that
have gone by, agricultural education
received very scant attention in the
handg of gur Government. The agri-
cultural Universities are the distant
cousine of the U.G.C. I am cons-
trained to quote from page 150 of
the U.G.C. Report for 1975-76 that
the Agncultural University in Tamil
Nadu got a pzttance of Rs. 2083 as
plan allocation. I hope that at
least in the coming years the Janata
Government would give the prime of
place for agricultural education and
allocate adequate fundg for Agricul-
tural Universities enabling them to
produce agricultural gradutes ~and
scientists Who can take agriculture to
the commanding heights of our eco-
nomy.

I have to regretfully point out that
partly sums were spent during this
year for Library Books and Scientific
equipment for laboratories. You can-
not contradict me if I say that educa-
tional standards would be only be-
low par in Colleges which gp not have
good libraries and laboratories. In
1975-76 a sum of Rs, 2.42 crores was
allocated for librar? Bookg and Rs.
3.63 crores for gcientific equipment.
As library ang laboratory are the es-
sential ingredient of higher education,
the U.G.C. should not be stingy In
allocating funds for this purpose.

I would like to recall that the father
of our nation, Mahatma Gandhi and
our late lamented leader Arigner Anna
used to emphasis repeatedly the
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necessity of teaching the young and
the youth of the country in mother-
tongue. Even after three decades of
our Independence, we do not have
text books for higher education in
mother-tongues.  Consequently, the
standard of education has gone down
steeply. It is of paramount impor-
tance that text books for higher edu-
cation must be prought out in mother
tongues. Here, the U.G.C. has a
vital role to play. Sir, the Univer-
sities alone can be entrusted with thise
onerous task of bringing out collegiate
text-books in regiona] languages. It
is a fact that the Universities do not
have unlimited resources to undertake
this work. The U.G.C. should for-
mulate a plan of financial agsistance
to the Universites for this work of
national importance. In 1975-76 the
U.G.C. has not allotted any money
for translating the collegiate text-
books in regiona] languages. Sir, ths
hon. Minister of Education known for
his dynamism must ensure that the
U.G.C. works out a scheme for ex-
tending financial assistance to the
Universities for the purpose of trans-
lating text books for higher education
in regional languages.

With these words
speech .

I conclude my

o Tt fag (wrrerg)
wseT gal fF @2 ama = a7 §)
IEA FodToHTo &F ak ¥ Fa 7g
Fe1 a1 fF 1975-76 F71 90 HAwTHA
FT a9 9T gHIX 99 qgr-rma‘r
fogir wes & weme #1 s
94 FET 9T IAH! qg AT AT A11EQ
fF ag ad weemes 1 av adt ar afexw
TEF T q6 a7, GATEA F1 TG AEA
#1 aq ar | favafaaeat & sfogre &
I FAT o 9@ 1 g e fF
AT WTAF oAt AT gy 1 fwar ge
A ¥ it woy qwaem ¥ aaran § e
o o ¥ @ &Y frew foet ¥
uF favafremen & =& @ M@ A
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[ﬂoﬂﬂ'ﬁ'ﬁlﬁ]
M TG FT A1 ST §9O7 § IR TF
foe ot 7ér o w®F W gw A
feq a1 1w AW F A grew gl
EIT SR WTT THHT FgH § HATA M
wwr &1 & 13 AgE ¥ FgAr AT §
f& & vt vofaw oo @1 gaer =d
TEE | WE WAT § AT AT FATH |
¥ qg frers ar1 g F&T 5 gosito
o &1 FaE 7 7g v foed o way
mar g fr owfear &1 a9 91 gamw ¥
facger g § wwgar 1 78 wyemEw
# T oAEs AR faFT g w0
af 971 37 aTR GofTodre Y frars
¥ GUTT FT ATIIEHAT 4T |

ag Y #g1 W41 § fF ag < gosfre
dre &1 foile § #g w=da fede &)
# wg qrg g BF g9 ad A wreqad
#t faur oz foraan s garomme g
# AT agr TEgN FAr TGN gw ) fawr
F vy ¥ g9 9 g ‘ot famm o
faqaa” | At FIUMTE 3@ 9T T4
T FHT IH TFIL FT TF FlY A8 2o |
o &= o awfa & e @ R
Tt ag faeaw o fadfd & amdy 2
T 1975-76 & a9 ¥ wrm #r
fem wgft ol A T gfa
FTA F4ET 4 W) gAfA T faer
frer 7t <r afer s@FT ar I o
a1 32 &Y THTS &1 M)

ded am @ § fF godrodtto
aUT § Wi aw #1 o ogfa &
g WX AIEAS FY OSAET F 9rd
favaeara w7 @1 &1 1650 T
T § {37 d A1 FA€ 7997 wrafaw
fer o = g & w T 91
farraframdy foar = @9 = &3
S § §EE ¥ ag AW QR
T & aT T e {1 7 fafre
T ¥ fau & wix fafoe o a7 7
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o% Fawa § aw ¥ @y 0 anw
T & arer @ foer gfrafafeat
" a9 @ § e s g @
@ & ¥ daw FeTdl A A @@ wy
¥ oFrEe g AR gENd ¥
Fodfrodte ax S @aT A @ ¥ |
F ¥ T AT TR |

ey St ¥ gfeafedr & fawr &
T FgT 977 WA s FoTHoFHo
& gmdr afg ¥ Al ® ¥ 3@ FT
firg am | IA TET St FT AW
fegr | Wiy S ¥ wyvE wgr a1 fF
Foa forerr o W FT I FT IO A
T 2w # TE faar smar =nfgw ) =
forerr & @¥ OF faamdt g™ anfgd sy
YA qEETd ¥ FO FAT FL L qD
e IV o 1 I ¥ Sy @ma-
TEET TEY AT RA A1 AR F FSAT HI
wfofers @ #% ¥, T F @A O
B 7 2 ¢ ¥ firer % favm #7 9w
FTAT I & AT CF TH F7 v
g1 v aw ¥ 70 sfawm awr sfofa
@ a9 go Ani w1 fmen T AR
FAFT FFTC T@AT g forar fagrw &
foegw faem® &1 e @wm g ar
a1Y & I I I AIIF GTAT T@aAT
foud 3= 71 £ 5 == fr ax
W YFR FT awC @ai agd  gen
Tifgn, ok s FT o &=l
fregr aoRTd FY9 ¥ A AT & AG
9Tfew |

oF an T q\eﬁ'oﬂ'ﬁ'o ¥ al
Ig AT FHUA &, T qAAA
afe wET ¥ fraw sEgE WRH
st & forat &, S foredt ¥ it foeam o
T e § fif SR W JgE fam-
faamera wix feedY favafanem =1 &
qTa a7 2 fear S | w4 g 2 -
frarergt ¥ § wwqw Wi W frw
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Fanfaar d? cformmE S wr &
fr ot eR-eR fawafarea & ag w
® & wEW ¥ wwia § | wiway
%ﬂ?ﬁ?@ﬁﬂt?o@o{o ¥ S T
& 1 iy wEe s w@ #
e wTAT AgaT g v agfem wEm
2| wagfea e e @ @ @y
¢ @ sigfoa e o A @ awar
4

@ A WY FAT TT AR F
forerer vt & frwafaemerg e s
& grag ¥ §9 WeorEdi 2@l | rar
2 57 farerr &1 wawi g @, fe frer
i wifa & e 7 g ¥ wrw
g =rfgn f& wrmaw § @ g
forer & oo & @y wwE AR
fae #1 oo &, wR Aiefrafrs
fier & St ® & 1 @ Fefaas
oo #Y 2 &1 G o & o @
29 7% e ar s T
frm= g 8, &fe o9 awouo e
FH FIE EEAET A g1 AHAT |
aEr faerr o7 @rEesT & forer 7 2
4% 9g IFT 2| Tfaq AW o9
mwlfi g R Earan
FtFrar &1 ¥ fa=re w7 =Ry,
AR wufrafos ggfa # st Stwwe
51T dfee ¥ foem vgfa & @@ 5=
AW H 99 qTel AGI & | 9@ qHa-
ary am Fv forer agfa @ | gwTL =
65 FUT Jar 2 foraw & 13 02 7
FaR § W oEy foafa & gw mr
HHHIE WX SfFqwr @ foemr ¥ &%
gut afg &1 feawr fear ® #
wivr @ fak & T=a § fadt
afe fiiy & A & § 55 78w
g ot FBra F quEE T TT qH,

1676 L.S—9.
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W ARAAY § IR A ST @Y
TH Q¥ &% AW OF oF gfatadr §
@ ) T A ff e v
atfeaw,” ag @ aoer ¥ frfie o
JIR A, AR A W I e
T A, W T IR N e ¥
fomm frar ) ey oo faww &
FE I A forers 7 wowey @ F
AT | TG AT F I 4,
g W I & WA ¢ fn favafaaragy
§ gaaw sfew & owdEaT w5 afc-

_ aftsa fear s 1 o a@ s @ f

@ o fafrer & gy,
TR ¥ f@R ¥ 0w ow gavfa
=T F 20 g T w1 SqEw
QA Q| AT A3 w2 § fr mi
a9t 1 & gordam S ¥ 4, ST
fawafaarsa & sest 7 #gr oF FAv=A
Jo< & ey # 6 7 v wrIz A
qqE W, S F91 5 gw aden
T & A 4 TR R AT A
HTAT 4T | TEH WX AT qifqy gy
2 a1 &7 wege 9 wifa ¥ fegmmm
T @I Aear | gfar www g
famafaaem w=zm gww o fave-
faamerdt & mawa ¥ |=AT 8

st awva @ (wFren) o fafaas
AT AT ATew ArEAd A1, . (cqawe)

To Tt Tag ;g9 ;T FEA
ared &, T W LA A AT Aew Y

gfrafedy ameg s &1 foe
# uF rg 9 forar € % a8 s amg
g | & s =g § B agwgiE
ame 7 |y avdr favafareat £
Fgl o g, WA ¥ fawafememi ¥
fad g a7 T R & 7 afww g &
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[zre Twsit fag )
A qEE X T9T &Y g @, AT F
famafeamat #, ardor &&t F fasm,
Fy favafaameml ¥ fa=wre sfe $ fad
FE 319 Faw AE IS T\

Iy 7Y a7 a1 78 ¢ v favafaen-
99 FAET HEAR WG FT a1 TS
aar € 7Y ¥ 1 ferr &7 e Wi
FOOT 7 T A IW FT ATIFH
TE 1 ahW AR W @ ¥ | W
7 o oy fFT & @ /A | 5
fa7 fawafaarea staw saw £ a8
fove swwa § wrehasoon & fam
¥ faorda & |\ ¥ g9 @@ v wiw FEO
f& ot s areh favafaaem o
g # e wrefas @ faan
# g wfgy

W famfqorsw &7 fomr & N
ey T Ny fagadt &, fowwr &
fas Wt fiemr @, 7 ¢ a0wwQ | W@
Fqerd ferafafer saft s €
T w0 wonn fawefearEt g2
X FI® WA AFTA q@A § a1 a@
¥ 1 faegper wwa ¢ 1 g WA A
¢ fr oz fod wroaY €Y ¢ | a8 fam-
feramew sz oW & foé sAa
qref & sqqrET F s 9 gf AR €
*fF oF stemferar 3, wfed @
T I FIAT & | TR FATC AT TF
gar gawfaa § | fawafraea
TAE A #) T oA A ol
fedr & Y g wxdr §, ST s
qrEf #Y T8 g Fwar & 0

TN, 7 o gz gATe AT forer
7=t it ¥ Fg fear a1 fi ofess ==
TEA | g AR A ZqET =1 F7 47, gEIR
YT WY § wrvasq fhar gw SR &)
T I F wwfasrd A gfafsar-
I FIH F W AR @I\ T FT
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a5 | &fw ag &% & 5 o aw foe
9gfa # facgw dfia@a A ¢ &, qaaw
ag Jodt | wfFT wwa: ofes @
TE 9 TFT | T gH FAIAATE FHT T
FW § @t qfeqs & 61T sTEdT @A
TE 9 §%a ¢ | ofa ¥ fage & w==l
F WA TATR AT TATT AT ST AT
¥4 g, 3O¥ IPN g wEe
frar 21 sofod gt g fawame & 5
gaTe farear wwdy oY, <Y oF wrew fmas
T 8T ¥ ag Tm Ak AW & F
g fF g7y A F A wf
FHAT G | WAL F FTOEEAW @Y
forar s & gAY srsan o faer
FIE @ A4 | WIKd | Faemdt @wTer
F ATTHEY J@ wfY, a9 AN AT
AT g AT |

o framam aw@T (FErawi)
A gRrefa wEEd, 16 WEA a®
Fo Aro HYo FT FIE ITTHA 7 4T 1
28-9-74 F1 To ww femz gu
¥ A1 R afvre aRE W R
% | I Fgr v a1 fF ag Jar
W F | 21-1-76 1 16 TEA AT
I Yueha T fear man, ol 16
T aF 2E JuT A @, A
wwfad fr Y 95 gaa & wwwr A 5
qdres o & Yaha @ 9@ (| §
aaaaT § % ag aga & woa @ o e
TR ¥ TN ¥ 9T @ aw
JTLHT I FAT qgd a0 AT oY, T
qd At | g FA ATEE AT ARG
TR A fHT ot I go Sfvo e T
JTTET T Fear | g g ¥ W
ITH AR § w7 mv g s IEE wwr
N F AT FgE gftEtedr §
YA qar faar §, aga awm 4@ §
o 9 faasrew & | & oo Fw
g i 9o aftoes wd & W T
W, 78 A 37 qvg= w20 =fgw
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g%t udigEe aar g 7 9wy
ofigiz a7 § 5 3w & T 46 @Y
ifsfefes woeT 1 5@ @« 3. 60
F3g vy # g &Y € §, 5@ 7 wvo
FEEO & qUT ¥ 8. 24 FU, 8,39
FUT 9.96 FUT AT 12, 15 FUL
T HT ACH IAF S & I AL A
& g 41 )

THEY AT H 1976 § ARG
age ofmfedt #1 2,19 FAT Wy
FT A AT AT 1 FOT TqY #Y A19-
e A & T § ) Moy afrafed
A s 59mﬁ§‘{¥r'ﬁ&§.3:§
IR fod T TER ¥ 11
Y W YT WX Jo fo FATH 5
e WY FY qre & aE T, wafF TEwe
A wge gfrafedr ® 3.19 Fe
wy gy af §, ot fow & g
weea wad | & fragw w€w fr wwiy
R T T LEwAw A fedh-
sw faeew w1 wfaers &w w30

TR W # afmfede ik
Fafad  ® gAQEHE 24,26,109 £,
forg ¥ 113 afrafedia § 3,67,581
M T 46 At ofafemiz mafeg
¥ 20,58,528 § | ¥ 113 frafeda
FT TAOWHE A FH T gQ WY IF
AT 24 T TG WA AT HIT 37
FUT Y AR FT, 7AW FA 62
FT o e M, @ fF g
o 3. 60 T v Wy §
W T AT X g WHAE § w7
wro F¥ar § & mdar dan Wik e
7@ gnm

FHYA ¥ W T FT gwe § o
TEY T WE WY w1 FW o AT
@ T A A ) F iy A
T A § | g g aw e § o
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IEF! WETEr FA4 32 A9 & | A
FRATGH § TWT 11 T
F WA g, WX T/ FAT AR
oS A @R % 9% UF &
foit w@er 81 o=@ 8 =+ ow
T FTAT WA F IWART &, A
TR gfem faar mar f 72 wee e
7T & | A7 o AW W § FA@ I,
a1 I gy fe dwas of@n & s
g wAT A £ ) s afiww &
g fom < 7w foar | e fo o
agl WIN gU FTAS FY ATGAT @AY
’I@;ﬁﬁlﬁﬁq\o‘ﬂo TN
#1 #gT § fF Su® o@ A FEw
o F R dmm Al 2w A
saRTg e gfafed o @
FAT T ¥ SQTRT W AAAT AT &
2 & ot g, W gEd ave deaE
tfame § wias @ed & fag g
T aEr g § 1 & fadew FAT SRar
g 5 ¥v ¥ #w JvaE ofy ¥, wgt
fer &1 wae ww & A FEw
wiad % fa¥ ¥+Hg g TR T
% wigar § & giew A 0F wNA
wagTnw  AgE gfaafed F @t F
eTflT A F @ 9 wTEATE Y
foew qw @At ¥ agi fraar @ gwv
g:ntzmﬁmq-ahuﬁzﬂil

TF & AU TS @Y 9T J &7
2, 9% F g faur s, WX gEY, W
AN T AT TG G £, 9T § A4 w_/-
SHH A 9T T WaEqy FH * fAw
FgTEaT & 9

fHaw w1 I A4 @ ey
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16.58 hrs.
[MR. SPEAKER in the Chair]

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): Mr. Speaker, Sir, when I

JULY 21, 1977

of UGC. 278

moved this Motion, I did not take any
time in any introductory speech be-
cause I wanted to listen to the obser-
vations of the hon. Members. In
fact, this report is for the year 1975-78
and it does not relate to the period
that thig present Government has
been in power and I have been in-
charge of the Ministry of Education.
In fact, I am holding somebody else’s
baby; the baby may be good, beautiful
or it may be ugly, but it depends on
the attitude of the onlooker. Every-
body looks at his own baby as good and
beautiful and not at the other’s.

Anyway, there are certain matters
in this report, which actually deal
with certain principles which have to
be scrutinised by this august House
and through this scrutiny, the present
Ministry may find some guidelines.
That is why, I consider this report to
be very important and the discussions
that have taken place are certainly of
a great magnitude.

In course of the discussion, I am
rather gorry to find that some extrane-
ous matters have been brought in, but
as they are of somewhat important
nature, I should like to deal with
them in brief because I do not have
much time to deal with the problems
of the universities in general, angd the
university Grants Commission parti-
cular. For instance, one hon. Member
vesterday pointed out thaty Maulana
Azad’s book had some confidential
portion; this portion was located in
the National Archives and their con-
fidential portion is missing. Now I
got it checked up through the Direc-
tor of archieves and the reports to me
that this allegation is not true. He
sayg that the packet with the seals
intact is still there in the perbonal
custody of the Director of Archives
himself. In fact he rushed to the
Archives 1ast night to find out whe-
ther the allegation which was made
here was true or not and he found
that the seals were intact. So I as-
sure thjs hon. Member that the sesls
are intact.. .
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SHRI VAYALAR RAVI: It was
Mr. Janeshwar Mishra. He is not
there.

DR. PRATAP CHANDRA CHUN-
DER: .. . and the confidentia] portion
is there.

I would only request hon. Members
that whenever they make such allega-
tions concerning my Ministry, they
may kindly bring these matters before
me first so that I can personally re-
quest the officers concerned to check
up the point and if they are not satis-
fied with the answer, only then that
matter may be brought before this
House. That will certainly save much
time for this House and embarrass-
ment for the officers.

Another matter was very forcefully
placed before this House by hoa.
Member, Shri Lakkappa. He was
telling us about the difficulties, cor-
ruption- and other matters concerning.
the Indian Institute of Management.
In fact he was annoyed with me
because I had attended the convoca-
tion meeting of that institution. Of
course, convocation ig meant for giv-
ing proper honours to the students.
It has nothing to do with the internal
management of the instiution. So, I
wanted to meet the students and take
part in the convocation. No, while
the ceremony was going om, there
were certain- demonstrations by some
outsiders. I am glad to say that I
did not find any student participating
in that demonstration. So, I met their
representative and I have assured
them, as ] assure this House, that
whatever points have been raised are
being looked into. In fact, the points
whith have been raised by the Acco-
nuts Department of the Karnataka
Govertirherit and the discrepancies in
accounts which have been found have
been réferréed to the management of
the Institute and thvey are gending us
their reply and if we find that any
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proper case has been made out, suit-
able steps will be taken.

I am not in favour of passing judg-
ment against anybody without giving
him a hearing. Mr. Speaker, Sir, you
have been adorning the Bench of the
Supreme Court. You know that we
believe in the rule of law and nobody
can be punished without being given
an opportunity to him of being heard.
So, we are going through that process
and I hope after we get the reports
from the management there, proper
action will be taken.

Now. as regards the report itself, we
notice that it has given not only the
various aspects of the Commission’s
working during 1975-76 but it hag al€o
indicated certain guidelines which are
being continued in subsequent years
and at the end also we find a large
number of appendices from which
the condition of university education
in general and of certain institutions
of higher learning in particular can
be obtained.

Hon. Member Shri Mavalankar was
right in pointing out the nature of the
University Grants Commission. He
correctly stated that it will be like &
bridge between the government and
the universities. In fact, when fthe
University Grants Commission was
established, in the preamble we find
that its object will be to have co-
ordination and determination of stan-
dards in the universities and in Sec-
tion 12 of the University Grants Com-
mission Act we find the functions of
the commission very clearly defined.
But if we are to judge the success or
the faflure of the University Grants
Commission, then we are to relate its
activities to the objects which have
been laid down in the = statute.
When we compare this, We come to
the conclusion that by and large the
University Grants Commission ha$
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succeeded in discharging the duty
which has been allotted tg it. I know
there is much scope for improvement.
In fact the previous Government also
Was not satisfied fully with the work-
ings of the University Grants Commis-
sion. Therefore, a Review Committee
was set up. That Review Com-
mittee has completed its deliberation.
The report has been prepared and this
Report has been placed before the
House. If occasion arises, on that
report some discussion may be there
if the House so desires. It clearly
shows that there is certainly scope for
improvement in the working of the
University Grants Commission. But
that doesg not mean that we should
denigrate whatever it hag done. _It
has certainly done much good for our
country in bringing up the standard
of education at the university level.
Of course, there may be some diffe-
rence of opinion.

Hon. Shri Jyotirmoy Bosu question-
ed my observation which I made the
other day regarding standard of col-
leges and univergities. 1 gaid that it
simply depends upon the opinion of
the individuals concerned. But even
then we find that there has been a
large advancement in the fielg of
higher education. Appendix I itself
shows that upto 146 we had 18 univer-
sities and now we have 105 universi-
ties (102 universities and afterwards
three more were there) mentioned in
the list and 9 institutiong are deemed
to be universities. So, there ig a
great enlargement of the scope of
higher education. Of course, many
hon. members criticised that there
is a great deal of imbalance. To some
extent we may agree with that view
that there ig imbalance. ‘"In fact
in the first statement that I made
before this august House, I stated that
we ought to change the priority to
some extent and in course of our dis-
cussion in thig House on the guestion
of adult education, we noted that now
there are about 23 crores of people. I
am talking of adults above the age of
15 years who are illiterate. So, that
is a very staggering problem and we
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should consider it to be a shame on
our democracy. If we are to remove
this shame, this calumny, then greater
emphasis will have to be laid on adult
education.

SHRI M. RAM GOPAL REDDY:
On family planning.

DR. PRATAP CHANDRA CHUN-
DER: We shall certainly try to look
into this if this matter was so simple
as Shri Reddy suggested. We could
then remove all the population and
the problems will be changed. We
have to looked to the realities of the
situation. We have, therefore, deci-
ded to set up National Board of Adult
Education and I am glad to inform
the House that I have been having a
dialogue with the Planning Commis-
sion. This morning I met the Vice
Chairman of the Planning Commission
to discuss, the question of priorities
in the coming Sixth Five Year Plan.
This is not the first meeting that we
would have. We shall certainly have
more meetings to find out the priori-
ties and allocation of funds and other
matters will have to be dealt with at
an appropriate time. So, we have to
plan ahead so that proper emphasis
might be laid on the parts where the
need is the most.

It is also true that there is imba-
lance between the rural areas and
urban areas. It ig something of =a
part of history—historical traditions
which we cannot get rid of.

Some hon. Members suggested that
we should have rural universities.
The suggestion is very good no doubt.
But, are we able to have such rural
universities in the present socio-eco-
nomic context?

We are not able to have rural
schools in every wvillage not to speak
of rural universites, If we have to set
up schools in every village or a cluster
of villages so that these schoolg are
within the walking distance for our
children in the rural areas, that
would require an enormous gum
and that will certainly have to
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be provideq by this House when,
perhaps, the Sixth Five Year
Plan will be discussed at some future
date. But, we are no going within
the constraintg of the Fifth Five Year
Pian and, under such constraints, we
have to plan our action for the com-
ing one year or a little more than one
year. That ig the position,

1 have already pointed that out ear-
lier, that is, last year, the Standing
Committee of the Central Advisory
Board of Education clearly mentioned
that roughly Rs. 3,300 crores in the
Fifth Five Year Plan had been deman-
ded if the present gystem of education
had to be improved. In fact, Ilittle
more than Rs. 1200 crores only had
been allocated so that the Standing
Comittee had to conclude or admit
that the state of education in our
country at the end of the Fifth Five
Year Plan would be worse than what
it was at the beginning. That is the
position that we have to face.

In future, with all such constraints
we have to note that we are to make
the best out of What We have. In that
connection, I should certainly try to
bear in mind some of the wvaluable
suggestions that have been made.

Hon. Member Shri Ramji Singh
wanted that the allocation of funds
fcr universities should be cut down
because it is somewhat of an elitist
education. I do not know how far
that is reflecting the socialist view, T
had visited many socialist countries
like China, Soviet Union and similar
other countries which are ruled by
democracy—governed by Labour
Party. Nowhere I have found that
higher educational institutions have
been gtopped. In fact, when I visited
China, I found that the admissions to
higher educational institutions were
absolutely limited; they were related
1o the capability of the gtudents as
wel] as the possibility of getting jobs
in future.

Therefare, there is complete man
power planning and on the basis of
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such man power planning, the admis-
siop in universities ang higher educa-
tional institutions are restricted.
Now, nobody can say that China is
not a socialist country because it is
restricting the higher education and
allowing only a limited number of
students to study in the higher edu-
cational institutions.  Similarly, in
other socialist countries of the demo-
cratic type, as in the case of Great
Britain, we find that there are higher
educational insfitutions, there are
universities and, in recent times
many new universities are being set
up. We cannot stop the higher edu-
cationa] institution because that is not
real socialism. .

According to my comprehension of
socialism, it is not a complete egali-
tarinism, it is not the steam-roller
equality that is desirable for the
country, It really-means equal oppor-
tunity to be provided for the people
who are capable of going through a
particular form of education. Now,
if we have that idea of equal oppor-
tunity, then, even in the university
stage, equal opportunity should be
provided for the people who are com-
ing from the backward communities
or poorer sections of the community.
We find in the pattern of University
Education, that point is kept very
much in view because we find that
provision for scholarships has been

made. I know that adequate provi-
sions for scholarships has been
made. Perhaps more provisions

could have been made. But,
visions could have been made. But,
still, certain provisions have been
made. Similarly, a reference has
been made to the scheduled castes and
scheduleq tribes. (Certainly, we find
that in the matter of admissions, the
topic has been taken up and discussed
in greater detail and it has also been
examined by the proper authorities
and ultimately, we find that the
limits have been put to 20 per cent.
When the matter was taken up at the
forty-second meeting of the Com-
mittee on Welfare of Scheduled Castes
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and Scheduled Tribes, it was noted
that the principle had not been com-
pletely followed,

So, the University Grants Commis-
sion in the light of these observations
took up this matter in April 1976 and
dgain requested the universities to
intimate the present position regard-
ing reservation of seats in the light of
instructions jssued by the Govern-
ment of India. Now the position as
obtaining in 110 universities from
which replies have been received is
as follows: .

49 universities are observing stric-
tly instructions issued by the Gov-
ernment of India in the matter. Of
these, 19 universities have indicated
the provision for relaxation of
§ per cent marks for students belong-
ing to Scheduleq Castes and Sche-
duled Tribes. In 45 universitizs the
reservations of seatg for studentg be-
longing to Scheduled Castes and
Scheduled Tribes vary from 3 per cent
tp 33 per cent. So, you see the
average is somewhat caming nearer,
but as has already been indicated, 16
universities have not provided for
reservation of seats for candidates
balonging to Scheduled Castes and
Scheduled Tribes. But they have also
indicateq that ng (gifficulties are
being experienced by students be-
longing to these categories for ad-
mission to various courses in these
universities. So, the University
Grants Commission is very much
conscious of this fact and it is trying
to impress upon the universities that
proper . facilities must be given to

students belonging to Scheduled
Castes and Scheduleq Tribes.

SHRI VAYALAR RAVI: The hon.
Minister has mentioned about the re-

presentation of the Scheduled Castes
and the Scheduled Tribes. I believe
that is not satisfactory. Do you
agree?

DR. PRATAP CHANDRA CHUN-
DER: 1 have said that there is al-
ways scope for improvement. In fact
sometimes we find the difficulties even
in regard to the allotment of seats.

Yesterday, Shrimati Goswamj in
Bengali cited certain statements and
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findings of somebody in the Tata
Institute. She spoke in Bengali and
many hon. Members possibly did not
understand. But that is also a serious
problem. The problem is that where
in such technical institutions and
higher institutions provisions made
for students of Scheduled Castes and
Scheduled Tribes, anq this particu-
larly relates to the Institutes of Tech-
nology or such institutions of techni-
cal education, we find that these
students are not coming up to the
standards prescribed for them, There-
fore, even when they are admitted,
they canwot keep pace with the
method of teaching. So, this gene-
rates a sense of frustration, and just
to avoid that, I had calleq a me=ting
of the representatives of the Sche-
duled Castes and Scheduleq Tribes
Commissioner and the Directors of
the IITs the other day and we are
just thinking as to how to meet this
problem. So we are thinking of
giving special instructions to these
students and find out some other
remedy whereby these frustrations
can be removed. I am citing these
institutions to show that the provi-
sion may not be quite satisfactory,
but there are some backlogs in our
learning process which cannot be
cured only in a few years time; it
will take some time and this sector
will have to be fostered and nurtured
with the greatest degree of care that
is available both at the hands of the
UGC and at the hands of the autho-
rities of the different universities and
colleges.

That is with regard to the Sche-
duled Castes ang Scheduled Tribes.
1 agree with the hon. Members that
the position may not be very bright,
but at least the problem is known and
the problem is sought to be attacked
from all angles possible on the part
of the Government, I would certain-
ly expect that the hon. Members will
give us suggestions as to how to
tackle the specific problems which
arise with regard to this category of
students.

SHR] B. RACHAIAH (Chamaraja-
nagar): The Scheduled Castes and
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Scheduled Tribes students are finding
it difficult in following fhe courses
in which they are admitted. In cer-
tain universities they take the total
number of seats available and they
make some reservations and then
they admit the Scheduled Castes and
Scheduled Tribes candidates to the
courseg for which they do not want
,to get admission. There are re-
search workers, there are trained
workers who can train them and
make them suiable to enroll them-
selves for these technical courses,
When you have higher qualification,
for educating them as staff members
naturally they require some training.

DR. PRATAP CHANDRA CHUN-
DER: 1 have understood the pro-
blem of the hon. Member and I have
already told the House that special
care is being taken so that they may
be given special coaching. I am sorry
I will not be able to meet many of
the important points that have been
raised; my time is running out and
kindly pear with me for only ten
minutes more because at 5.30 I have
to close. We had general comments
on growth of student enrolment.
Many hon. members have made the
point that there is reduction in the
process. When we have noted that,
some hon. Members think that it is a
type of elitist education. Others say
that there should be expansion of
its scope. We should like to have a
via media between the two. Instead
of having more burden on the uni-
versities and colleges connected with
them, efforts have been made to in-
troduce non formal education and to
make use of modern mass media and
instruments of mass communication.
We have correspondence courses.
Some hon. Members rightly referred
to the increase in the number of stu-
dents in correspondence courses. In
some universities radio ang television
are being used for this purpose. The
idea of an open university is being
examined for this purpose. We may
eome to a point when such an open
university may be a reality. At least
some steps are being taken in one
university, Karnataka University’ and
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you, Mr. Speaker, know very well
that certain latitude had been given
to the students who did not fhave
their examinations in the earlier
stages. We are examining the possi-
bility of having open universities. At .
the present moment we are laying
great stress on correspondence courses
and through that we can reach a
larger number of students.

In this connection the problem of
Delhi University had been raised.
The problem of admission is ‘ot a
new problem. We have this problem
every year but this year perhaps the
problem has been acute. Before uni-
versity admissions started, I had a
meeting with the Vice Chancellor of
the Delhi University in the presence
of some hon, Members of this House
who represent the Delhi constituen-
cies and also the chief executive coun-
cillor of the Delhi Admihistration. We
discussed the problem and we have
indicated the guidelines to accom-
modate the large number of students
who try to seek admission in various
courses for this year. It has been
indicated that there must not be any
reduction in actual admission. The
target was put at 33,000 last year;
this should remain. It has also been
decided to admiit 10 per cent more
students over and above fo cover the
dropouts. Additional 1000 seats have
been provided in the regular colleges
by permitting some colleges to start
additional honours and pass .ourses
in popular subjects. Seats have been
increased by 1500 in the school of
correspondence course and by 500_ in
the non-collegiate women's education
course. The question of starting
B. Com. (Hons,) course in the school
of correspondence course js under
consideration. After having provided
additional seats as mentioned above,
if it is found that still more seats
are needed for more admissions, it _is
proposed to open eveninz classes in
the existing colleges. The real pro-
blem is that perhaps after two years
there may not be so much pressure
for admission; because of the 10 plus 2
plus 3 system the number of students
seeking admission in Delhi colleges
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may be reduced and if we open new
colleges immediately they may not
be viable. That is why it has been
»proposed to open evening classes in
ihe existing colleges to meet the
immediate problem,

About colleges in rural areas, un-
fortunately the picture is somewhat
‘bleak because there are already exist-
ing colleges in rural areas in many
parts of the country, but they have
not been viable. The other Jay I
had a discussion with the Maharash-
tra Education Minister ang I bave
also been getting reports from the
States through the newspapers. We
find in rural areas there are certain
intermediate and other colleges where
the admissions have been so low that

they are not able to make both ends
meet.

SHRI M. RAM GOPAL REDDY:
So far as rural area is concerned,
please go to Manipal and see how it
has developed economically.

DR. PRATAP CHANDRA CHUN-
DER: There are exceptional cases.
Exception only proves the rule, The
difficulty is, in some cases the system
is not viable. The main difficulty has
been created by the sudden imposi-
tion of the 104213 system. We have
noted that the Kothari Commission
wanted this to be spread over 20
years, but the previous government
tried to impose it all of a sudden.
‘That has created some difficulty in
large parts of the country, Many
‘States have not adopted it. Others
have adopted it in principle, but
they cannot properly work it out.
‘The result is, the +2 stage is located
in schools where they do not have
laberatories and other_ facilities,
whereas the colleges which already
have such facilities are starving for
want of admission. Therefore, we are
reverting to the suggestion of the
national policy on education, which
was adopfed by this House in 1968,
i.e. 42 stage may be locateq either
in the school or in the college or in
both according to local conditions.
That will somehow solve the imme~
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diate problem, but it will not be a
long-term solution. So, we are now
having an exercise in looking into this
system as a whole. As I said daring
my speech on the budget demands, a
high-powered committee has been set
up for looking into the content.

An hon. member referred ty new
mathematics, the gyllabus etc. I am
quite aware of it and I have been
myself fighting against thig particular
new mathematics subject. It may be
made optional. It was said by him
that it had been borrowed from the
USA. I might inform him that the
USA more or less borroweq it from
Soviet Russia. In the USA, now
there is second thinking and they
are trying to avoid new mathematics.
We are alsp having g new look at the
problems of new mathematics. It
may remain as an additional subject.
A specia] committee ig looking inte
the matter.

Similarly, in regard to the <&
stage also, we know that there 18
the problem of the 2 year degree
college, 3 year degree college and so
on. It will have to be looked into
very carefully and we have therefore
called # meeting of the Education
Ministers of the different States. This
meeting will be held for 2 days, on
10th and 11th August next. Problems
retating to education in general will
be discussed. Naturally, problems of
university education and higher edu-
cation also will be discussed there.

I would conclude by appealing
to the hon. members not to con-
fuse the issue when we are discussing
the problems of education, Each one
of us has sworn by our Constiu-
tion, under Which Education is still a
State subject, although in the 42nd
amendment, it has been brought into
the current list. As 1 explained
earlier, the Janata Party is committed
to do away with the 42nd amend-
ment. What will happen then 1 do
not know. We should consider that
later. But for the time being, unless
and until, we pass any law here, we
cannot deal with a topic which comes
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within the scope of the States. There-
fore, we have to take the States into
confidence. In whatever improve-
ment we would like to make in the
field of education, we have to get the
support of the States ang their will-
ing coeperation. And there cannot be
arry quarrel befween the State and
the Centre, whether in the case of
language, university education or
sehool education. We have, there-
feve, called a meeting of the Edica-
tion Ministers to discuss the matter.

Before 1 conclude, I would like to
mention one point with regard to the
so-called imbalance in provision of
grants between the Central universi-
ties and State universities, Hon.
Members must remember . that the
Central universities are wholly iinanc-
ed by the University Grants Commis-
sion. Their day-to-day expenses as
well as development expenses—every-
thing—will have to be provided by
the UGC, whereas in respect of
State universities, there is a provi-
sion for matching grant, and then
again, UGC gives development grants,
but the recurring expenses are either
met by the funds of the university
and by those provided by the State
Government. So, what is mentioned
in the report here, does not actually
reflect what amounts are 'being
spent by the universities at the
State level, Much more is being
spent there, because States are pro-
viding funds to these universities.
That should be borne in mind. Then
again, the figureg with regard to
JNU or to the Delhi University may
not be very correct, in their reflec-
tion of the real state of affairs. Much
of the expenditure which has been
criticited by the hon. Members was
for the establishment of the umver-
sity itself, and the construction iof
its houses, hostels etc. If we Jdivide
this by the pumber of gtudentg it
would not really refleot the proper
state of affeirs. So we should not
make that comparison.

I would like to draw the attention
of the hon. Members to Appendix
XII of this report from where it will
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be found that under the tentative al-
locations indicated te the umivaersities
ang institutions deemed to be mniver-
sitieg for the 5th Plan, many of them
have been clubbed together with
State universities. In one column
we get Rs. 50 lakhs for Kashi ¥idya«
peeth, K, S. Vishwa Vidyalaya at
Dharbanga, Sampeernanand Bans-
krit Vishwa Vidyalaya and so on.
Similarly we find allocations of
Rs. 75 lakhs and Rs. 1 crore for
Agra and Annamalai universities,
and A. P, Singh institution &t Ber-
hampur. In this way, it is shown
that some of these universities were
receiving amounts

MR. SPEAKER: You have already
encroached upon the time of the
Half-Hour Discussion.

DR. PRATAP CHANDRA CHUN-
DER: I would like to sit down now;
I thank the hon. Members for the
suggestions that they have made.
They will have utmost consideration
on our part.

PROF. DILIP CHAEKRAVARTY:
Before the Education Minister con-
cludes, I would like him to say some-
thing about the implementation of the
UGC pay-scales in all these cases and
about ensuring monthly pay-packets
to the teachers, without which educa-
tion becomes meaningless, He has
mentioned nothing about it. This
problem was raised, as alsp the pr?-
blem about corruption going on IR
some ef the Central universities.

——

\/r.-.aa hrs.

RESIGNATION BY MEMBER

MR. SPEAKER: I have to inform
the House that I have reeceived a
letter dated the 2lst July, 1977 from
Shri N. Sanjiva Reddy, an gleeted
Member from Nandyal constituency
of Andhra Pradesh, resigning his seat
in Lok Sabha. Although it is not the
practice to inform the House of ﬂ'l_e
reasons for resignatiom, in thig parti-
cular case, I am happy to inform the
House that he has resigned his seat
in Lok Sabha in view of his election



